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Item No.11         Court No.1 
 

BEFORE THE NATIONAL GREEN TRIBUNAL 
EASTERN ZONE BENCH, KOLKATA 

(THROUGH PHYSICAL HEARING WITH HYBRID MODE) 

 
Original Application No.26/2023/EZ 

(I.A. No. 46/2023/EZ) 
 

Pi Vanramchhuangi       Applicant(s) 
 

Versus 
 

Union of India & Ors.       Respondent(s) 
 
Date of hearing: 07.05.2024 
 

CORAM: HON’BLE MR. JUSTICE B. AMIT STHALEKAR, JUDICIAL MEMBER 
   HON’BLE DR. SATYAGOPAL KORLAPATI, EXPERT MEMBER 
 
 For Applicant(s) :  Mr. Gaurav Kumar Bansal, Adv. (in Virtual Mode) 
  
 For Respondent(s) : Ms. Rashhmi Singhee, Adv. for R-1, (in Virtual Mode) 

  Mr. Debal Kumar Banerjee, Sr. Advocate a/w  
  Mr. Ashok Prasad, Advocate for R-2&3, 
  Mr. Anando Mukherjee, Adv. for R-4 to 7, (in Virtual Mode) 
 

 ORDER 
 

1. Mr. Gaurav Kumar Bansal, learned Counsel is present (in Virtual 

Mode) for the Applicant. 

2. Counter-affidavit dated 14.03.2024 has been filed on behalf of the 

Respondent No.4, State of Mizoram; the same is taken on record. 

3. Mr. Gaurav Kumar Bansal, learned Counsel states that he has not 

been served with the copy of the counter-affidavit dated 14.03.2024 

filed by the State of Mizoram. 

4. We find that some of the pages of the counter-affidavit dated 

14.03.2024 filed by the State of Mizoram, have been cut so that the 

columns are not legible.  

5. Mr. Anando Mukherjee, learned Counsel appearing (in Virtual 

Mode) for Respondent Nos.4 to 7, State Respondents, Government 

of Mizoram, shall re-file the counter-affidavit dated 14.03.2024 

within three days ensuring that every document is legible and the 

Annexure CA-1
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corrected copy of the same shall also be served upon the Counsel 

for the Applicant as well as Counsel for the other Respondents 

before filing it in the Tribunal. 

6. Mr. Debal Kumar Banerjee, learned Senior Counsel assisted by Mr. 

Ashok Prasad, learned Counsel, appearing for Respondent 

Nos.2&3, Ministry of Road Transport and Highways and National 

Highways and Development Corporation Ltd., prays for and is 

granted four weeks time for filing response to the counter-affidavit 

of the State of Mizoram. 

7. The Applicant may also file his response, if any, to the counter-

affidavit filed by the State of Mizoram, within four weeks.  

8. The parties shall complete their pleadings by exchanging their 

affidavits among themselves at least one week before the next date 

fixed. Those who have not received copies of the affidavits and 

documents on record, may download the same from the portal of 

the National Green Tribunal. 

9. List on 25.07.2024. 

..................................... 
B. Amit Sthalekar, JM 

 
 
 
 

….......................................... 
Dr. Satyagopal Korlapati, EM 

May 07, 2024, 
Original Application No.26/2023/EZ 
(I.A. No. 46/2023/EZ) 
AK 
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TO WHOM IT MAY CONCERN

This is to inform you that ABCI-BHARTIA (JV) EPC Contractor has been engaged for 

Widening And Upgradation To 2 Lane With Paved Shoulder Configuration And 

Geometric Improvements From Km 250.000 To Km 298.000 On Aizawl-Tuipang 

Section (Package-6) Of NH-54 In The State Of Mizoram With JICA Loan Assistance. 

This has been confirmed that all the Excavation and Dumping work done by them 

is done after taking proper Consent from us and as per wishes of the Land Owners

of Spoil Banks and aiong Road Side. No Water Bodies have been disturbed due to 

the above work. 

The Spoil Material, which are being Dumped in our Spoil Banks and at other 

locations after proper 
treatment to save the environment. We wish them to 

complete this project successfully which will bring enormous
convenience to the 

local people. 

(PC. LALENGZUALA) 
President 

Village Cuuncil Court 

Lai Autonomous District Council 

Lawngtlai AOC Veng 

Village Council President 

AOC Veng, Lawngtlai, Mizoram Date: 

Page 82 of 265

3555



TO WHOM IT MAY CONCERN 

This is to inform you that ABCI-BHARTIA (JV) EPC Contractor has been engaged for 

Widening And Upgradation To 2 Lane With Paved Shoulder Configuration And 

Geometric Improvements From Km 250.000 To Km 298.000 On Aizawl-Tuipang 

Section (Package-6) Of NH-54 In The State Of Mizoram With JICA Loan Assistance. 

This has been confirmed that all the Excavation and Dumping work done by them 

is done after taking proper Consent from us and as per wishes of the Land Owners

of Spoil Banks and along Road Side. No Water Bodies have been disturbed due to 

the above work.

The Spoil Material, which are being Dumped in our Spoil Banks and at other 

locations after proper treatment to save the environment. We wish them to 

complete this project successfully which will bring enormous convenience to the 

local people.

2622 
Village Council President 

Thingkah, Lawngtlai, Mizoram 
Date:

(KLALTANPULA) 
Presldent 

Village Councll Court
Lal Autonomous Dlstrlot counol 

Thingkah 
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TO WHOM IT MAY CONCERN 

This is to inform you that ABCI- BHARTIA (JV), EPC Contractor has been engagedfor Widening And Upgradation To 2 Lane With Paved Shoulder Configuration AndGeometric Improvements From Km 250.000 To Km 298.000 On Aizawl-Tuipang Section (Package-6) Of NH-54 In The State Of Mizoram With JICA Loan Assistance. 
This has been confirmed that all the Excavation and Dumping work done by them is done after taking proper Consent from us and as per wishes of Land Owners of Spoil Banks and along Road Side. No Water Body has been disturbed due to theabove Work. 

The Spoil Materials, which are being dumped in our Spoil Banks and at other locations after proper treatment to save the environment. We wish them to complete this project successfully which will bring enormous convenience to the local people.

Village Council President 
Tawipui South

Chairmann (GSIuenViilage Cuuncil/Court 
Eavripui 'S Vilage Level SEDP Commitee 

Tawipui South 
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TO WHOM IT MAY CONCERN

This is to inform you that ABCl- BHARTIA (JV), EPC Contractor has been engaged 

for Widening And Upgradation To 2 Lane With Paved Shoulder Configuration And 

Geometric Improvements From Km 250.000 To Km 298.000 On Aizawl-Tuipang 

Section (Package-6) Of NH-54 In The State Of Mizoram With JICA Loan Assistance. 

This has been confirmed that all the Excavation and Dumping work done by them 

is done after taking proper Consent from us and as per wishes of Land Owners of 

Spoil Banks and along Road Side. No Water Body has been disturbed due to the 

above Work. 

The Spoil Materials, which are being dumped in our Spoil Banks and at other 

locations after proper treatment to save the environment. We wish them to 

complete this project successfully which will bring enormous convenience to the 

local people. 

Village Council President 

Thingfal
President 

Village Council/Court 
Thingfai 
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President VCP electric 

Veng, Khawzawl 
Dist.Khawzawl, Mizoram-796310 

Date: 06.06.2022 

TO WHOM SO EVER ITIMAY CONCERN 
This is to inform that M/s Dwarkamai Construction Pvt Limited, EPC Contractor 

has been engaged for Rehabilitation and Upgradation to 2 lane with paved 
shoulders of Kawlkulh Khawzawl Road (lnternational Corridor) of NH-6 from 

Design Chainage Km 72.350 to Km 84.800 (Package-1l) in the State of Mizoram. 

This has been confirmed that all the excavation and dumping work done by them 

is done after taking proper consent from us and as per wishes of Land owners of 

Spoil banks & along road side. No water body has been disturbed due to the 

above work. 

The spoil materials, which are being dumped in our spoil banks and at other 

locations after the proper treatment to save the environment. We hope their 

bright future. 

6. ol.2022. 

CM. KASTLUANGA) 
President 

Village Council/Court 
Khawzawl-I 

President VCP electric 

Veng, Khawzawl 

Dist.Khawzawl, 
Mizoram-796310 
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Annexure CA-2

Report for M/s Bhartiya Infra Projects Ltd.
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Note:-Report for M/s Bhartiya Infra Projects Ltd is from Sl no.1 to 6 only
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Note: Report for M/s Bhartiya Infra Projects Ltd is from Sl no.1 to 6 only
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Note: Report for M/s Kram Infracon Pvt Ltd. is from Sl no.7 to 12 
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Note: Report for M/s Kram Infracon Pvt Ltd. is from Sl no.7 to 12

Page 100 of 265

3573



Note: Report for M/s Kram Infracon Pvt Ltd. is from Sl no.7 to 12
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Note: Report for M/s Shivalaya is from Sl no.1 to 2
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Note: Report for M/s Kram Infracon Pvt Ltd. is from Sl no.3 to 22
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Note: Report for M/s Kram Infracon Pvt Ltd. is from Sl no.3 to 22
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Note: Report for M/s Kram Infracon Pvt Ltd. is from Sl no.3 to 22
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Note: Report for M/s Kram Infracon Pvt Ltd. is from Sl no.3 to 22 Page 106 of 265
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Note: Report for M/s Kram Infracon Pvt Ltd. is from Sl no.3 to 22
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Note: Report for M/s Kram Infracon Pvt Ltd. is from Sl no.3 to 22
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Click here for our in-depth coverage of Lok Sabha and Assembly elections #ElectionsWithTheHindu

Mizoram landslides: One more body
recovered, death toll rises to 28
28 bodies recovered in Mizoram landslides, with 6 still missing; rescue
operations ongoing; ex-gratia announced; houses, cemeteries damaged

Updated - May 30, 2024 06:56 pm IST Published - May 30, 2024 04:42 pm IST - Aizawl

PTI

Debris being cleared after landslides due to incessant rains in the aftermath of Cyclone Remal, in Aizawl, Mizoram,

May 30, 2024. File | Photo Credit: PTI

Annexure CA-3
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One more body was recovered on May 30, taking the toll in multiple landslides in

Mizoram's Aizawl district to 28, a police officer said.

Aizawl Superintendent of Police (SP) Rahool Alwal said that the body of a non-local resident

was recovered from the debris of a landslide at Hlimen on the southern outskirts of Aizawl

at 11 a.m. on May 30.

.

According to the SP, six people, including a six-month old baby, are believed to be still

missing.

Although District officials and Police stated the death toll to be 29 on May 29, they later

made rectifications and said it was 27 on May 29 and expressed apologies citing that wrong

information was mistakenly given from Aibawk village, where search for two missing

persons is still underway, due to poor mobile network.

Officials said that 15 bodies have been recovered from a massive landslide at a stone quarry

in Melthum area and six from Hlimen, both on the southern outskirts of Aizawl, two

persons died in Falkawn village about 15 km from Aizawl and one each in Lungsei and

Kelsih villages in Aizawl district died when houses were swept away by landslides.

Also read:What causes landslides? Can we predict them to save lives?

Three minors and seven non-local residents from Jharkhand and Assam were among the 28

victims, they said.

Aizawl's Deputy Commissioner Nazuk Kumar told PTI that rescue and search operations

began on May 29 morning in Melthum, Hlimen and Aibawk areas for the third day.
Page 110 of 265
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She said that teams of the National Disaster Response Force (NDRF), State Disaster

Response Force (SDRF), Police, Fire Department and Quick Response Team (QRT) have been

deployed for the operations.

They are assisted by volunteers of the Young Mizo Association(YMA), she said.

Mizoram Chief Minister Lalduhoma announced ₹4 lakh ex-gratia for the families of those

killed in landslides and other calamities caused by rain in other parts of the State.

He said the Government has earmarked ₹15 crore to tackle disasters triggered by rain, which

occurred as an after-effect of Cyclone Remal.

According to the State Disaster Management and Rehabilitation Department, more than

120 houses, schools and churches have been either damaged or collapsed due to the recent

rain, storm and landslides, which occurred as an impact of cyclone Remal that hit

Bangladesh and West Bengal on May 27.

In Aizawl town, some cemeteries at Republic Veng, Kanan Veng, Luangmual and Kulikawn

have also been swept away by landslides, and over 200 graves were damaged, it said.

About 48 houses have also been submerged by water due to the flooding of Tlawng river at

Sairang village about 21 km from Aizawl, the Department said.
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GOVERNMENT OF MIZORAM
OFFICE OF THE PRINCIPAL CHIEF CONSERVATOR OF FORESTS

DEPARTMENT OF ENVIRONMENT, FORESTS & CLIMATE CHANGE

MIZORAM::AIZAWL

No. 8.22019 / 17 / 20L9 -Fc lP CcF / L39

To,
//

\1G 
"nural 

Manager fProject),
NHIDCL, B0-Aizawl,
SIRD & PR CamPus,

Durtlang Leitan, Mizoram '796025

Subi :

Ref:

Dated Aizawl the 3'a Oct,2020

Diversion of 0.78 ha of forest land for Widening & Up-gradation of NH-54 to 2'
lane & geo-metric improvement from Km 8.00 to km 380.00 in the state of
Mizoram ( PACKAGE-2)- Addl Reserve Forest area by NHIDCL-Reg.

No.3-MZCOOT/2O2O-SHU44L'442 dt.4.O9.2O2O

Sir,

Please find enclosed herewith copy of Ministry's letter No.3-MZ C 00712020-
SHI/44L-442 dt. 4.O9.2O2O granting 'In-Principle Approval' for diversion of 0.78 ha of forest
land for widening & upgradation of NH-54 to 2-lane & geometric improvement from 8.00 km o km
380.00 in the state of Mizoram.

In this connection, necessary action has to be taken from your end for compliance of
all the conditions stipulated in the In-principle approval. Furthel the compliance report of the IPA

has to be submitted to this office for onward submission to the Ministry of EF & CC by showing

stipulation of In-principle Approval on half of the letter [serially & vertically) and compliance made

against each of the condition stipulated showing in the rest half of the letter as below -

Legal status of the land shall remain forest
land.1. Legal status of the forest land shall remain unchanged

To be noted by UA2

Forest land will be handed over only after required
non-forest land for the project is handed over to the
user agency

Action will be taken by the State Forest
Department3

The compensatory afforestation shall be taken up by
the Forest Department over 2.0ha identified at
I(hawten Tlang, Suangpuilawn, Darlawn Forest Division
at the cost ofthe user agency. As far as possible,
mixture of local indigenous species shall be planted and

monoculture of any species may be avoided.
The CA land transferred and mutated in
favour of the State Forest Department by
the Land Revenue & Settlement
Department of Mizoram vide No.

K.t201t/B/2019-REV / Dt 5.11.2019 has
to be declared as RF / PF under section 4
or Section 29 of the Indian Forest Act,
L927 .

SFD take necessary action for declaring
the mutated area as Reserve Forest from
the concerned Authorities

4

The proposed non-forest land identified for raising
compensatory afforestation shall be transferred and

mutated in favour of the State Forest Department and

shall be declared RF / PF under section 4 or Section 29

of the Indian Forest Act, 1927 . Working permission
shall not be issued till mutation of the non-forest land
for CA to Forest Department is done. The Nodal Officer
shall report compliance prior to submission of
compliance report to In-principle approval.

ti$1fl[q,.i

Annexure CA-4
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5

The cost of the compensatory afforestation at the
prevailing wages as per the compensatory afforestation
scheme shall be deposited in the Compensatory
Afforestation Fund ofthe state through e-portal' The CA

will be maintained for 10 years. The scheme may
include appropriate provision for anticipated cost

increase for works scheduled for subs

The User Agency has to deposit Rs. -

L,3L,960 /- towards Compensatory
Afforestation as per the CA scheme
prepared at current wage rate . Estimate
enclosed herewith at Annexure' I

6

The State Govt shall charge the Net Present Value for
the 0.78 ha forest area to be diverted under the
proposal from the User Agency as per the judgement of
the Hon'ble Supreme Court of India dated 30-70.2002,
01.08.2003, 28.03.2008,24.04.2008 & 09.05.2008 in IA
No. 5-212006-FC dated 03.10.2006 No. 5-3l2007-F
C dated 05.02.2009. The requisite funds shall be

transferred through e-portal.

The User Agency has to deposit Rs.

5,69,400/- towards NPV of the diverted
forest land as per estimate enclosed at
Annexure-II

7

Additional amount of NPV of the diverted forest land, if
any, becoming due after finalization of the same bythe
Hon'ble Supreme Court of India on receipt of the report
from the Expert Committee, shall be charged by the
State Govt from the User Agency. The user agency shall
furnish an undertaking to this effect

The user agency has to furnish an

undertaking [in separate sheet) to this
effect

B

All the funds received from the User Agency under the
project towards compensatory levies (CA,NPV, Avenue
plantation, etc) shall be transferred / deposited to
Compensatory Afforestation Fund of Mizoram State
only through e-portal mode.

The User Agency has to deposit fund of Rs.

2,O9,469 /- for Avenue plantation at as

per the estimate enclosed atAnnexure-Ill

All the frlnds i.e Fund fpr CA, NPV &
Avenue Plantation amounting to Rs.

9.10.829l- has to be
transferued/deposited to
Comnensatorv afforestation fund of
Mizoram state only through e-portal
mode with intimation to this office.

9

The boundary of the diverted forest land shall be

suitably demarcated on ground at the project cost, as

per the directions of the concerned Divisional Forest
Officer

The User Agency as per the directions of
DFO, Lunglei shall demarcate the
boundary ofthe diverted forest land on
ground at the project cost.

Action taken/Compliance report shall be
submitted by DFO, Lunglei after action is
taken in this regard

The user agency may also furnish an
undertaking (in separate sheet) to this
effect.

10

The expenditure like felling, logging and transportation
of project affected trees should be collected from the
user agency at the rates approved by the State Govt and

deposited with the DFO concerned for utilization
immediately following the diversion of the forest land.

Fund for extraction ofproject affected
trees already deposited by the User
Agency to State CAMPA.

Fund shall be released to DFO, Lunglei
shortly for tree harvesting as per
guidelines of the Forest Conservation Act-
1980
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LL

The expenditure like boundary walls, stone pillars, and
demarcation charges cost of damage of trees the fund
on these accounts should be deposited with DFO

concerned.

Shall be complied with by UserAgency in
consultation with DFO, Lunglei.

Action taken/Compliance report shall be
submitted by DFO, Lunglei after action is
taken in this regard.
The user agency has to furnish an
undertaking (in separate sheetJ to this
effect

t2

The user agency shall restrict the felling oftrees to
minimum number in the diverted forest land and trees
shall be felled under strict supervision ofState Forest
Department and the cost of the felling of trees shall be

deposited by the user agency with the State Forest
Department.

DFO, Lunglei shall ensure that the UA
restricted the felling of trees to minimum
number in the diverted forest land and
trees shall be felled. Action
taken/Compliance report shall be

submitted by DFO, Lunglei in this regard

The user agency has to furnish an
undertaking (in separate sheetJ that they
shall restrict the felling oftrees to
minimum number in the diverted forest
land

13
The complete compliance to the Forest Right Act, 2006
shall be ensured by way of prescribed certificate from
the concerned District collector

Not applicable

User Agency shall raise strip plantation on both sides
and central verge ofthe road as per IRC norms.

The User Agency has to raise strip
plantation as per IRC norms as stated. The
UA may consult concerned DFO, Lunglei in
this regard for taking necessary action.

The user agency has to furnish an
undertaking [in separate sheet) to this
effect

15
Speed regulating signage will be erected along the road
at regular intervals in the Protected Areas / Forests
Areas.

To be complied bythe UA. DF0, Lunglei
must ensure the compliance of this
condition by UA.

The user agency has to furnish an
undertaking [in separate sheet) to this
effect

76
The user agency shall provide suitable under f over
pass in Protected Areas /Forest Area, as per
recommendations of CWLW /NBWL/REC

To be complied by the UA in consultation
with CWLW, Mizoram.

The user agency has to furnish an
undertaking [in separate sheet) to this
effect

L7
The User Agency shall obtain Environment Clearance
as per the project provisions of the Environment
[Protection) Act, 1986, if required under the said Act.

Not applicable

18.
The lay out plan ofthe proposal shall not be changed
without the prior approval of the Central Government.

To be strictly complied by the UA.

Undertaking in this regard maybe
submitted by the UA

1.9 No labour camp shall be established on the forest land.

To be strictly complied by the UA. DFO,
Lunglei must ensure the compliance of
this condition by UA. Undertaking in this
regard maybe submitted by the UA

74
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20

Sufficient quantity of firewood, preferable the alternate

fuel, shall be provided by the user agency to the

Iabourers after purchasing the same from the State

Forest Department or the Forest development
or other source of alternate fuel. submitted the UA

To be complied bythe UA. DFO, Lunglei
must ensure the comPliance of this
condition by UA.
Undertaking in this regard maYbe

21

The boundary ofthe diverted forest land shall be

suitably demarcated on ground at the project cost, as

per the directions of the concerned Divisional Forest

0fficer.

Shall be complied with by User Agency in
consultation with DFO, Lunglei.

Action taken/Compliance report shall be

submitted by DFO, Lunglei after action
taken in this regard.
The user agency has to furnish an

undertaking [in separate sheet) to this
effect

22
No additional or new path will be constructed inside

the forest area for transportation of construction
materials for execution of the project work.

To be complied bythe UA. DFO, Lunglei
must ensure the compliance of this
condition by UA "

Undertaking in this regard maYbe

submitted by the UA

23

p of diversion under this approval shall be co-Th eriod
terminus with the period of ease to be granted ln
favour of the user agency or the project life, whichever
is less.

e
I To be noted by UA

24
The forest land shall not be used for any purpose other
than that ecified in the

To be noted by UA.

25

The forest land proposed to be diverted shall not be

used for any purpose other than that specified in the
proposal and under no circumstances be transferred to
any other agency, department or person without prior

ofGovt oflndia.

To be complied bythe UA. Undertaking in
this regard maybe submitted by the UA (in
separate sheet)

26
The User Agency will have to obtain the Forest

[ConservationJ Act, 1980 clearance for stone, river
sand, river boulders in forest land , if necessary'

To be complied by the UA if stone, river
sand, river boulder is to be extracted from
forest land.
The user agency has to furnish an

undertaking [in separate sheet) to this
effect

27

Violation of any of these conditions will amount to
violation ofForest [Conservation) Act, 1980 and action

would be taken as per the MoEF&CC Guideline F'No.

11-42 I 2017 -FC dt. 29 / 07 / 20 tB.

To be noted by UA. Undertaking in this
regard maybe submitted by the UA [in
separate sheet)

28

As per Ministry's letter No. 11-30 /96-FC(PI) dt.

14.9.200t,if the compliance of stipulated conditions is

awaited from the State Govt for more than 5 [five)
years, the in-principle approval would summarily be

revoked considering that the user agency is no longer
interested in the proiect.

To be noted by UA

29

Any other conditions that the North Eastern Regional

0ffice, Ministry of Environment, Forests & Climate

Change may be stipulated from time to time in the
interest of conservation, protection and development
of forests & Wildlife.

The user agency has to furnish an

undertaking fin separate sheet) to this
effect

30
The compliance report shall be uploaded on e-portal

[https ://parivesh.nic.in/)

Shall be done by the State Forest Deptt.
after receipt of compliance report from
the User Agency
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Kindly note that commencement of work within the proposed area before
deposit/transfer of all Compensatory levies and submission of compliance report imposed
in the In-principle approval by the User Agency attracts the provision of FC Act, 1980 for
which penal measures will be insisted upon the UA. Final Approval will be issued by the
Central Government only after receipt of full compliance report on fulfillment of the
conditions stipulated in the In-principle Approval.

Enclo: As above

Yours faithfully,

fr
Principal Chief Conservator of Forests

/a uoaa officer [FC)
Copyto:

L,

2.

3.

Principal Secretary to the Govt. of Mizoram, EF & CC Department for information.

Conservator ofForests, Southern Circle for information & necessary action.

DFO, Lunglei Forest Division for information with request to take necessary action

as per condition No.9-10, tS &L9-22 of the IPA and submit report at the earliest.

Principal Chief Conservator of Forests
& Nodal Officer [FC)
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10/20/2020 View Form A Part 1

forestsclearance.nic.in/viewreport.aspx?pid=FP/MZ/ROAD/41893/2019 1/6

General DetailsA.

Project DetailsA-1.

 

(i). Proposal No. : FP/MZ/ROAD/41893/2019

 

(ii). Name of Project for which Forest Land is required : Widening and upgradation of NH-54 to 2-Lane
with paved shoulder and geometric improvements from Km 8.00 to Km 380.00 in the State of Mizoram
(JICA Funded), Km 125.0 to Km 250.0 (Package-2)

 

(iii). Short narrative of the proposal and Project/scheme for which the forest land is required : The
present configuration of road is varying from 3.75m to 5.5 m with earthen shoulder. NH-54 is the lifeline
of the State of Mizoram linking its capital Aizawl in northern side at Km 8.00 to Tuipang in southern end
at Km 380.00. In this JICA funded project, 372 Km road length is proposed to be wid

 

(iv). State : Mizoram

 

(v). Category of the Proposal : Road

 

(vi). Shape of forest land proposed to be diverted : Linear

 

(vii). Estimated cost of the Project(Rupees in lacs) : 616759

 

(viii). Area of forest land proposed for diversion(in ha.): 0.78

 

(ix). Non-forest land required for this project(in ha.): 270.73

 

(x). Total period for which the forest land is proposed to be diverted(in years): 99

Details of User AgencyA-2.

 

(i). Name : NHIDCL

 

(ii). Address1 : NHIDCL OFFICE,EDDIE KHAWLHRING BUILDING, NIKANG VENG, CP ROAD, TLANGNUAM,
AIZAWL

 

(iii). Address2 : NIL

 

(iv). State : Mizoram

FORM - A

Form for seeking prior approval of Central Government under section 2 of the Forest(Conservation) Act,1980 for
Diversion of fresh forest area

PART - I
(To be filled up by User Agency)

Page 128 of 265

3601



10/20/2020 View Form A Part 1

forestsclearance.nic.in/viewreport.aspx?pid=FP/MZ/ROAD/41893/2019 2/6

 

(v). District : Aizawl

 

(vi). Pin : 796005

 

(vii). Landmark : NEAR PLAYGROUND

 

(viii). Email address : aizawl.nhidcl@gmail.com

 

(ix). Landline Telephone No. : 11-23461603

 

(x). Fax No. : 11-

 

(xi). Mobile No. : 9414370651

 

(xii). Website (if any) : www.nhidcl.com

 

(xiii). Legal status of User Agency : Central PSU

Details of Person Making ApplicationA-3.

 

(i). First Name: SUNIL

 

(ii). Middle Name: NIL

 

(iii). Last Name: KUMAR

 

(iv). Gender: Male

 

(v). Designation: DGM

 

(vi). Address 1: NHIDCL OFFICE, Project Monitoring Unit-Seling, Mizoram

 

(vii). Address 2: NIL

 

(viii). State: Mizoram

 

(ix). District: Aizawl

 

(x). Tehsil: NIL

 

(xi). Pin: 796015

 

(xii). Landmark: SIRD Building
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(xiii). Email Address: pmu.seling@nhidcl.com

 

(xiv). Landline Telephone No.: 389-2950166

 

(xv). Fax No.: NIL

 

(xvi). Mobile No.: 9233071767

 

(xvii). Copy of documents in support of the competence/authority of the person making this

application to make application on behalf of the User Agency: 

Details of land required for the ProjectB.

Details of proposal seeking prior approval of Central Government under the Act for diversion
of forest land for the Project already submitted in the pastB-1.

Proposal Submitted in Past

S.no Proposal
Status. Proposal No. Moef File

No.

Area Proposed
for

Diversion(Ha.)
Area

Diverted(Ha.)

Date of
In-

Principle
Approval

Date of
Final

Approval

1 Approved FP/MZ/ROAD/23965/2017 No. 3-MZ
C

076/2017-
SHI/830-

831

11.61 0 18 May
2018

20 Aug
2019

Total 11.61 0

Details of forest land proposed to be divertedB-2.

Details of Divisions involvedB-2.1

Details of Divisions involved

S.no Division Name Forest Land(ha.) Non-Forest
Land(ha.)

1. Lunglei 0.78 270.73

Total 0.78 270.73

Details of Districts involvedB-2.2

District wise breakup

S.no District Name Forest Land(ha.) Non-Forest
Land(ha.)

1. Lunglei 0.78 270.73

Total 0.78 270.73

Village wise breakupB-2.3

Villages wise breakup
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S.no Village Forest Land(ha.) Non-Forest
Land(ha.)

1 Zobawk (Tlawnghnar) 0.2 52.08

2 Lungpuizawl (Tlawnghnar) 0.58 1.94

Total 0.78 54.02

Component wise breakupB-2.4

Component wise breakup

S.no Component Forest Land(ha.) Non-Forest
Land(ha.)

1 Road Ch. Km 218.120 to 218.725 0.2 52.08

2 Road Ch. Km 218.725 to 219.565 0.58 1.94

Total 0.78 54.02

Maps of forest land proposed to be divertedC.

Division 1. : Lunglei

 

(i). Area of forest land proposed to be diverted(in ha.) : 0.78

 

(ii). Nature of the Project: Linear

 

(b). No. of Segments : Six

Segment wise details

Segments Segment
Area(in ha.)

Kml File of Segments
 (To view KML file on google the same

may be downloaded and then open if in
google earth install in your computer).

1. 0.01
    View File

2. 0.19
    View File

3. 0.1
    View File

4. 0.27
    View File

5. 0.18
    View File

6. 0.02
    View File

 

(iii). Copy of Survey of India Toposheet indicating boundary of forest land

proposed to be diverted: 

 

(iv). Scanned copy of the Geo-referenced map of the forest land proposed to be

diverted prepared by using GPS or Total Station: 

Justification for locating the Project in forest land and details of alternatives
examined:D.
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(i). Copy of note containing justification for locating the Project in forest land: 

 

(ii). Whether a copy of map indicating location of alternative examine is required to be provided: No

 

(a). Reason for not providing such map: NIL

Employment likely to be generatedE.

 

(i). Whether the Project is likely to generate employment ?: Yes

 

(ii). Permanent/Regular Employment(Number of persons): 50

 

(iii). Temporary Employment(Number of person-days): 25000

Displacement of People due to the Project, if anyF.

 

(i). Whether Project involves displacement?: No

Details of Cost-Benefit analysis for the ProjectG.

 

(i). Whether the Project requires Cost-Benefit analysis?: Yes

 

(a). Copy of Cost-Benefit analysis: 

Status of Environmental ClearanceH.

 

(i). Whether the Project requires Clearance under the Environment (Protection) Act 1986 ? : No

Status of Wildelife ClearanceI.

 

(i). Whether the Project or a part thereof is located in any Protected Area or their Eco sensitive
zone? : No

Applicability of special provisions governing Scheduled AreasJ.

 

(i).Whether the Project or a part thereof is located in a Scheduled Area? : Yes

Status of settlement of rights under the Forest Rights Act,2006 on the forest land
proposed to be divertedK.

 

(i). Whether the process for settlement of Rights under the Forest Rights Acts 2006 on the forest land
proposed to be diverted has been completed? : No

Details of land identified for Compensatory AfforestationL.
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(i). Whether non-forest or Revenue forest land is required to be provided by User Agency?: Not
Applicable

 

(ii). Whether the area of non-forest land or Revenue forest land required to be provided by User
Agency for raising Compensatory Afforestation is less than area of forest land proposed to be diverted
?: Not Applicable

 

(iii) . Reason for not providing Non-Forest Land: Not Applicable

Additional information Details

Documents

S.No Documents  
Remarks

1 Block Map of Lunglei
district

2 Permission for Splitting
Package

3 Justification

4 Technical Report

5 Undertaking for NPV

6 Undertaking for Survey
using Total Station

7 GPS Cordinates of
Proposed Road

8 Muck Disposal Plan

9 Propose and existing row
and total legnth of Road

10 GPS Cordinates and
location of start and point

11 Letter to dc for FRA

12 Undertaking for CA

13 Typical Cross section of
Road

14 Diagrammatic Sketch of
Road

15 Submission of EDS in
Hardcopy in 3 sets to

PCCF, E&F Dept. Govt. of
Mizoram
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State Serial No. of proposal : MZ-06/2019

1. Location of the project/Scheme : Mizoram

 (i)

State / Union Territory : Mizoram

 (ii)

District : Lunglei

 (iii)

Forest Division : Lunglei

 (iv)

Area of forest land proposed for diversion (in ha.) : 0.78

 (v)
  

Category of the Proposal: Road

2. Legal status of forest land proposed for diversion

3. District wise area to be diverted in the division

4. Details of Vegetation available in the forest land proposed for diversion

 (i)

Density of vegetation

(ii) Species-wise local/scientific names and girth-wise enumeration of trees at FRL

Division 1. : Lunglei

S. No. District Area(in ha.)

NIL

S. No. Area(in ha.) Density Eco-Class

1 0.78 0.4 Eco 1

Total. 0.78

 
 

S.
No. Scientific Name Local Name (0-

30)cm.
(31-

60)cm.
(61-

90)cm.
(91-

120)cm.
(121-

150)cm. (>150)cm.

1 Albizzia procera Kangtek 1 1 0 0 0 0

2 Others Bauhinia variegate/
Vaube

0 2 0 0 0 0

3 Others Bombax insigne/Pang 0 1 1 0 0 0

4 Others Castanopsis 0 0 0 1 0 0

S. No. Division Forest Land(ha.) Legal Status

1 Lunglei 0.78 Reserved Forest

Total 0.78

PART-II

(To be filled by the concerned Deputy Conservator of Forest)
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5. Working plan prescription for the forest land proposed for diversion : NIL

6. Brief note on vulnerability of the forest area to erosion :

Moderately vulnerable. Some of the areas are prone to landslides during rainy season.

7. Approximate distance of the proposed site for diversion from boundary of forest(in km.) : 0

8. Significance of the forest land proposed for diversion from wildlife point of view

(i).

Details of wildlife present in and around the forest land proposed for diversion : The proposed
widening project is for the already existing Road which runs along the boundary of the Reserved forest
on one side and the wildlife observed were Leopard cat, Wild Boar, Barking Deer, Civet, Red Jungle
Fowl, etc.

 

(ii). Whether forms part of national park, wildlife sanctuary, biosphere reserve,tiger reserve, elephant
corridor, wildlife migration corridor etc. : No 

(iii).

Whether the forest land proposed for diversion is located within eco-sensitive zone(ESZ) of the
Protected Area notified under Wildlife(Protection) Act,1972 (Note: In case, ESZ of a Protected Area
is not notified,then,10kms distance from boundary of the Protected Area should be treated as
ESZ): No

 

(iv).
Whether any national park, wildlife sanctuary, biosphere reserve, tiger reserve, elephant corridor,
wildlife migration corridor etc., is located within 1 Km. from boundary of the forest land proposed
for diversion : No

 

(v). Whether any rare/endangered/unique species of flora and fauna found in the area : No 

9.

Details of any protected archaeological/heritage site/defence establishment or any other important
monument located in the area, if any

tribuloides/Thingsia

5 Others Cerasus
cerasoides/Tlaizawng

0 0 0 1 0 0

6 Duabanga
Grandiflora

Zuang 1 0 0 0 0 1

7 Others Erythrina
variegta/Fartuah

1 2 0 0 0 0

8 Eucalyptus Eucalyptus 0 1 0 0 1 0

9 Gmelina
Arborea

Thlanvawng 0 1 0 0 0 0

10 Greviia Robusta Silver oak 0 1 0 0 0 1

11 Others Kydia
glaberescens/Thalteh

1 1 0 0 0 0

12 Others Mallotus
paniculatas/Hnahkhar

1 1 0 0 0 0

13 Others Pinus kesiya/Far 1 2 2 0 0 0

14 Others Schima wallichii/Khiang 2 2 1 1 1 0

15 Others Ziziphus incurve/Hel 0 1 0 0 0 0

16 Others Albizzia chinensis/ Vang 2 2 4 4 1 0

Total 10 18 8 7 3 2

Sub Total (No of Trees.) 48
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(i). Whether any protected archaeological/heritage site/defence establishment or any other important
monument is located in the area : No

 

10. Comment as to the reasonability of the extent of the forest land proposed for diversion

(i). Whether the requirement of forest land as proposed by the user agency is unavoidable and bare
minimum for the project : Yes 

11. Details of violation(s), if any ,committed

(i). Whether any work in violation of the Act or guidelines issued under the Act has been carried out :
No 

12. Whether work in violation is still in progres(Yes/No) : NIL

13. Details of compensatory afforestation scheme

(i).

Patch wise details for Degraded Area (To be earmarked by DFO)

(i).

Total Financial Outlay for C.A(lacs): 131960

(ii).

Copy of CA scheme details: 

(iii).

Scanned copy of the Geo-referenced map of the forest land proposed for C.A. prepared by using DGPS or

Total Station: 

(iv).

Copy of Survey of India Toposheet indicating boundary of forest land proposed for C.A.: 

(V). Copy of NOC from Competent Authority :  

Additional information Details

Patch Wise Details

S.no Patch No. Area(ha.) Name of PF/RF Range Compartment No Uploaded KML file of patch

1 1 25.83 Others Suangpuilawn N/A
     View file

 

S. No. Documents Remarks

NIL

14. District Profile

15.

Site inspection report of the DFO/CCF/Nodal Officer highlighting important facts pertaining to the forest
land

S.no District
Name

Geographical
area of the
district (in

ha.)

Forest
area of

the
district (in

ha.)

Total forest
area diverted
since 1980 (in

ha.)

No. of
Approved

Cases

Forest Land
including
penal C.A.

(in ha.)

Progress of
compensatory

afforestation as
on(date)

A)
Forest
land
(in

ha.)

B) Non-
forest

land (in
ha.)

1 Lunglei 453600 354458 44.83 4 2.47 21/11/2019 2.47 43
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(Specific recommendation of the DFO/CCF/Nodal Officer with(Part II,III & Part IV))

16.

Specific recommendation of the DFO/CCF/Nodal Officer for acceptance or otherwise of the proposal with
reason

Specific recommendation of the State Government(Part V)

Division
Name Circle

Site
inspected

By

Whether
site

inspected

No. of
times
site

visited

Site inspection report Date of
visit

Lunglei Southern
circle

DFO Yes One 01/11/2019

  Southern
circle

CF Yes One 12/12/2019

  Nodal
Officer

Yes One 10/01/2020

Division Circle Recommendation
By Recommendation Reason Letter

Whether
CF

agreed

Lunglei Southern
circle

DFO Recommended Widening and
upgradation

of NH 54 with
paved

shoulder and
geometric

improvement
Package 2 km
12 5 km 2 50

Lunglei
Division 0.78
Ha. Addl. RF
area under

Lunglei Forest
Division in the

State of
Mizoram is an

Essential
development
project for
the State.

The Portion of
Reserved

Forest land to
be diverted

along the line
of Reserved
alignment

Widening is
minimal

covering 0.78
Ha. and there

is no
alternative

option.
Hence,

recommended
for approval.

Southern
circle

CF Recommended Attached Yes

Nodal Officer Recommended Attached
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17.

Specific recommendation of the State Government for acceptance or otherwise of the proposal with reason
( Part V)

17.
Stage-I Clearance Report

24. Stage-II Clearance Details

State Recommendation
By Recommendation Recommendation

Date Remarks Signing
Authority Notification Recommendation

Letter

Mizoram State Secretary Recommended 28/01/2020 State
Govt.

Officer

No Data

Regional Office Recommendation By MoEF File No. Date of Stage-I Clearance Clearance Letter

Shillong Regional Office 3-MNC 007/2020-SHI 04/09/2020

Proposal No. Date of Stage-II Clearance Proposal Status Clearance
Letter

FP/MZ/ROAD/41893/2019 Approved In-Principle No Data
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General DetailsA.

16/09/2019 27/09/2019 30/09/2019 01/10/2019 Lunglei Southern
circle

 (i). Proposal No. : FP/MZ/ROAD/41893/2019

 (ii). Name of Project for which Forest Land is required : Widening and upgradation of NH-54 to 2-Lane with paved shoulder and geometric improvements from Km 8.00 to Km 380.00 
State of Mizoram (JICA Funded), Km 125.0 to Km 250.0 (Package-2)

 (iii). Short narrative of the proposal and Project/scheme for which the forest land is required : The present configuration of road is varying from 3.75m to 5.5 m with earthen shoulder
is the lifeline of the State of Mizoram linking its capital Aizawl in northern side at Km 8.00 to Tuipang in southern end at Km 380.00. In this JICA funded project, 372 Km road length is pr
be wid

 (iv). State : Mizoram

 (v). Category of the Project : Road

 (vi). Shape of forest land proposed to be diverted : Linear

 (vii). Area of forest land proposed for diversion(in ha.): 0.78

Time LineB.

Proposal No.
Submitted

by User
Agency

Query for
Shortcoming(if
any) by Nodal

Officer

Resubmission
of Proposal

by User
Agency

Query by
Nodal

Officer for
submitting

Hard
Copies

Uploading(by
U.A.) of
copies of
receipt

received
from DFO &

DC

Division Circle Nodal
Office

State
Government

Stage
Approv

on

FP/MZ/ROAD/41893/2019 04/09/2019
      :07/10/2019

:
 

  26/11/2019
(Lunglei)

  

Mizoram:
 24/01/2020

04/09/2020 
 By :Regional

Office

Query raised by Regional
Office (Shillong)
on:09/03/2020

Replied by State
Government(Mizoram)

on:26/05/2020

Query raised by Regional
Office (Shillong)
on:23/06/2020

Replied by State
Government(Mizoram)

on:31/07/2020

Query raised by Regional
Office (Shillong)
on:09/08/2020

Replied by State
Government(Mizoram)

on:14/10/2020

Query raised by State
Government (Mizoram)

on:23/03/2020

Replied by Nodal Officer
(Mizoram) on:26/05/2020

Query raised by Nodal Officer
(Mizoram) on:23/03/2020

Replied by Circle(Southern
circle) on:26/05/2020

Query raised by Circle
(Southern circle)
on:23/03/2020

Replied by DFO (Lunglei)
on:26/05/2020

Query raised by DFO 
on:23/03/202

Replied by UA o
:21/04/2020

Essential Details Sought HistoryC.

NOTE:- Stage-I Approval accorded by : Regional Office .

Communication between
Regional Office & State

Government

Communication between State
Government & Nodal Officer

Communication between Nodal
Officer & Circle

Communication between Circle
& Division

Communication be
Division & User Ag

  
 

  
 

  
 

  
 

  
 

  
 

  
 

  
 

  
 

  
 

  
 

  
 

  
 

  
 

TimeLine Details

Proposal received date at each stage of flow.
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Aizawl - Tuipang Road Forest Clearance status 

 
 

Sl. No. 

 
 

Proposal No 

 
 

State/UTs 

 
 

Proposal Name 

 
Area Diverted 

(in ha.) 

 
 

Proposal date 

 
Date of 

Stage-I 

 

Date of 

Working 

permission 

 

Present 

Status of 

Stage-II 

1 FP/MZ/Road/52947/2020 Mizoram Chaitlang-serchip Bypass 2.433 01-11-2020 17-04-2023 23-05-2023 
21-12-2023 

 
 

2 

 
FP/MZ/Road/43625/2019 

 
Mizoram 

Aizawl - Tuipang Pkg-6 3.7109  
02-01-2020 

 
22-03-2022 

 
06-01-2023 

 
02-08-2023 

Aizawl - Tuipang Pkg-7 0.652 

 Total 4.3629   

 

 
 

3 

 

 
FP/MZ/Road/43622/2019 

 
 

Mizoram 

Aizawl - Tuipang Pkg-3 4.0656  

 
02-01-2020 

 
 

14-06-2022 

 
 

06-01-2023 

 
14.02.2024 

Aizawl - Tuipang Pkg-4 3.8400 

Aizawl - Tuipang Pkg-5 1.0800 

 
Total 8.9856 

  

4 FP/MZ/Road/41894/2019 Mizoram Aizawl-Tuipang Section-3 11.62 04-09-2019 05.08.2020 17.09.2021 01.10.2021 

5 FP/MZ/Road/41893/2019 Mizoram Aizawl-Tuipang Section-2 0.78 04-09-2019 04.09.2020 13.09.2021 23.11.2021 

6 FP/MZ/Road/41727/2019 Mizoram Aizawl-Tuipang Section-1 5.06 25-08-2019 23.06.2020 07.09.2021 29.10.2021 

7 FP/MZ/Road/24010/2017 Mizoram Aizawl-Tuipang Section-3 11.18 07-02-2017 18.05.2018 05.08.2019 20.08.2019 

8 FP/MZ/Road/23969/2017 Mizoram Aizawl-Tuipang Section-2 0.48 04-02-2017 13.11.2017 15.09.2018 10.10.2018 

9 FP/MZ/Road/23965/2017 Mizoram Aizawl-Tuipang Section-1 11.61 04-02-2017 18.05.2018 05.08.2019 20.08.2019 

 

Annexure CA-4Annexure CA-5
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Aizawl - Tuipang Road Forest Clearance status 

 
 

Sl. No. 

 
 

Proposal No 

 
 

State/UTs 

 
 

Proposal Name 

 
Area Diverted 

(in ha.) 

 
 

Proposal date 

 
Date of 

Stage-I 

 

Date of 

Working 

permission 

 

Present 

Status of 

Stage-II 

1 FP/MZ/Road/52947/2020 Mizoram Chaitlang-serchip Bypass 2.433 01-11-2020 17-04-2023 23-05-2023 
21-12-2023 

 
 

2 

 
FP/MZ/Road/43625/2019 

 
Mizoram 

Aizawl - Tuipang Pkg-6 3.7109  
02-01-2020 

 
22-03-2022 

 
06-01-2023 

 
02-08-2023 

Aizawl - Tuipang Pkg-7 0.652 

 Total 4.3629   

 

 
 

3 

 

 
FP/MZ/Road/43622/2019 

 
 

Mizoram 

Aizawl - Tuipang Pkg-3 4.0656  

 
02-01-2020 

 
 

14-06-2022 

 
 

06-01-2023 

 
14.02.2024 

Aizawl - Tuipang Pkg-4 3.8400 

Aizawl - Tuipang Pkg-5 1.0800 

 
Total 8.9856 

  

4 FP/MZ/Road/41894/2019 Mizoram Aizawl-Tuipang Section-3 11.62 04-09-2019 05.08.2020 17.09.2021 01.10.2021 

5 FP/MZ/Road/41893/2019 Mizoram Aizawl-Tuipang Section-2 0.78 04-09-2019 04.09.2020 13.09.2021 23.11.2021 

6 FP/MZ/Road/41727/2019 Mizoram Aizawl-Tuipang Section-1 5.06 25-08-2019 23.06.2020 07.09.2021 29.10.2021 

7 FP/MZ/Road/24010/2017 Mizoram Aizawl-Tuipang Section-3 11.18 07-02-2017 18.05.2018 05.08.2019 20.08.2019 

8 FP/MZ/Road/23969/2017 Mizoram Aizawl-Tuipang Section-2 0.48 04-02-2017 13.11.2017 15.09.2018 10.10.2018 

9 FP/MZ/Road/23965/2017 Mizoram Aizawl-Tuipang Section-1 11.61 04-02-2017 18.05.2018 05.08.2019 20.08.2019 

 

Annexure CA-2Annexure CA-6
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TimeLine Details

Proposal received date at each stage of flow.

General DetailsA.

  (i). Proposal No. : FP/MZ/ROAD/41727/2019  

           (ii). Name of Project for which Forest Land is required : Widening and upgradation of NH-54 to 2-Lane with paved shoulder and geometric improvements from Km 8.00 to Km 380.00 in the State of Mizoram (JICA Funded), Km 8.0 to Km 125.0
(Package-1)

 

           (iii). Short narrative of the proposal and Project/scheme for which the forest land is required : The present configuration of road is varying from 3.75m to 5.5 m with earthen shoulder. NH-54 is the lifeline of the State of Mizoram linking its
capital Aizawl in northern side at Km 8.00 to Tuipang in southern end at Km 380.00. In this JICA funded project, 372 Km road length is proposed to be wid

 

           (iv). File no. : 3-MZ C 009/2020-SHI  

           (v). State : Mizoram  

           (vi). Category of the Project : Road  

           (vii). Shape of forest land proposed to be diverted : Linear  

           (viii). Area of forest land proposed for diversion(in ha.): 5.06

Time LineB.

16/09/2019

04/09/2019

27/09/2019

05/09/2019

30/09/2019 01/10/2019 Aizawl 

Thenzawl 

Central circle

Central circle

Mizoram

Proposal No. Submitted by
User Agency

Query for
Shortcoming(if
any) by Nodal
Officer

Resubmission
of Proposal by
User Agency

Query by
Nodal Officer
for
submitting
Hard Copies

Uploading(by
U.A.) of copies
of receipt
received from
DFO & DC

Division Circle Nodal Office State Government Regional
Office

Stage-I
Approval
on

Compliance
Report
Submitted
by State on

Stage-II
Approval
on

FP/MZ/ROAD/41727/2019 25/08/2019
            

:07/10/2019

:07/10/2019

:
  13/11/2019 (Thenzawl)

:
  02/12/2019 (Aizawl)

:
07/01/2020

Mizoram:
16/01/2020

Shillong:
24/01/2020

23/06/2020
By

:Regional
Office

Mizoram
01/03/2022

29/10/2021
By

:Regional
Office

Essential Details Sought History C.

Query raised by Regional Office (Shillong)
on:06/03/2020

Replied by State Government(Mizoram)
on:26/05/2020

Query raised by State Government (Mizoram)
on:23/03/2020

Replied by Nodal Officer (Mizoram) on:26/05/2020

Query raised by Nodal Officer (Mizoram)
on:23/03/2020

Replied by Circle(Central circle) on:26/05/2020

Query raised by Circle (Central circle) on:23/03/2020

Replied by DFO (Aizawl) on:20/04/2020

Query raised by Circle (Central circle) on:23/03/2020

Replied by DFO (Thenzawl) on:26/05/2020

Query raised by DFO (Aizawl) on:23/03/2020

Replied by UA on :16/04/2020

NOTE:- Stage-II Approval accorded by : Regional Office .

Communication between Regional Office & State
Government

Communication between State Government & Nodal
Officer Communication between Nodal Officer & Circle Communication between Circle & Division Communication between Division & User Agency

  

  

  

  

  

  

  

  

  

  

  

  


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TimeLine Details

Proposal received date at each stage of flow.

General DetailsA.

  (i). Proposal No. : FP/MZ/ROAD/23965/2017  

           (ii). Name of Project for which Forest Land is required : Widening and upgradation of NH-54 to 2-Lane with paved shoulder and geometric improvements from Km 8.00 to Km 380.00 in the State of Mizoram (JICA Funded), Km 8.00 to Km
125.00 (Package 1)

 

           (iii). Short narrative of the proposal and Project/scheme for which the forest land is required : The present configuration of road is varying from 3.75m to 5.5 m with earthen shoulder. NH-54 is the lifeline of the State of Mizoram linking its
capital Aizawl in northern side at Km 8.00 to Tuipang in southern end at Km 380.00. In this JICA funded project, 372 Km road length is proposed to be wid

 

           (iv). File no. : 3-MN C 076/2017-SHI  

           (v). State : Mizoram  

           (vi). Category of the Project : Road  

           (vii). Shape of forest land proposed to be diverted : Linear  

           (viii). Area of forest land proposed for diversion(in ha.): 11.61

Time LineB.

22/06/2017

01/03/2017

28/06/2017

16/06/2017

28/06/2017 04/07/2017 Aizawl  Central circle Mizoram

  

Proposal No. Submitted by
User Agency

Query for
Shortcoming(if
any) by Nodal
Officer

Resubmission
of Proposal by
User Agency

Query by
Nodal Officer
for
submitting
Hard Copies

Uploading(by
U.A.) of copies
of receipt
received from
DFO & DC

Division Circle Nodal Office State Government Regional
Office

Stage-I
Approval
on

Compliance
Report
Submitted
by State on

Stage-II
Approval
on

FP/MZ/ROAD/23965/2017 04/02/2017
               

:04/07/2017 :
  25/09/2017 (Aizawl)

:
26/09/2017

Mizoram:
26/09/2017

Shillong:
26/09/2017

18/05/2018
By

:Regional
Office

Mizoram
13/11/2019

20/08/2019
By

:Regional
Office

Essential Details Sought History C.

Query raised by Regional Office (Shillong)
on:07/11/2017

Replied by State Government(Mizoram)
on:15/12/2017

Query raised by State Government (Mizoram)
on:14/11/2017

Replied by Nodal Officer (Mizoram) on:15/12/2017

NOTE:- Stage-II Approval accorded by : Regional Office .

Communication between Regional Office & State
Government

Communication between State Government & Nodal
Officer

Communication between Nodal Officer & Circle Communication between Circle & Division Communication between Division & User Agency

  

  

  

  


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TimeLine Details

Proposal received date at each stage of flow.

General DetailsA.

  (i). Proposal No. : FP/MZ/ROAD/41893/2019  

           (ii). Name of Project for which Forest Land is required : Widening and upgradation of NH-54 to 2-Lane with paved shoulder and geometric improvements from Km 8.00 to Km 380.00 in the State of Mizoram (JICA Funded), Km 125.0 to Km
250.0 (Package-2)

 

           (iii). Short narrative of the proposal and Project/scheme for which the forest land is required : The present configuration of road is varying from 3.75m to 5.5 m with earthen shoulder. NH-54 is the lifeline of the State of Mizoram linking its
capital Aizawl in northern side at Km 8.00 to Tuipang in southern end at Km 380.00. In this JICA funded project, 372 Km road length is proposed to be wid

 

           (iv). File no. : 3-MZ C 007/2020-SHI  

           (v). State : Mizoram  

           (vi). Category of the Project : Road  

           (vii). Shape of forest land proposed to be diverted : Linear  

           (viii). Area of forest land proposed for diversion(in ha.): 0.78

Time LineB.

16/09/2019 27/09/2019 30/09/2019 01/10/2019 Lunglei  Southern circle Mizoram

Proposal No. Submitted by
User Agency

Query for
Shortcoming(if
any) by Nodal
Officer

Resubmission
of Proposal by
User Agency

Query by
Nodal Officer
for
submitting
Hard Copies

Uploading(by
U.A.) of copies
of receipt
received from
DFO & DC

Division Circle Nodal Office State Government Regional
Office

Stage-I
Approval
on

Compliance
Report
Submitted
by State on

Stage-II
Approval
on

FP/MZ/ROAD/41893/2019 04/09/2019
        

:07/10/2019 :
  26/11/2019 (Lunglei)

:
19/12/2019

Mizoram:
24/01/2020

Shillong:
28/01/2020

04/09/2020
By

:Regional
Office

Mizoram
01/03/2022

23/11/2021
By

:Regional
Office

Essential Details Sought History C.

Query raised by Regional Office (Shillong)
on:09/03/2020

Replied by State Government(Mizoram)
on:26/05/2020

Query raised by Regional Office (Shillong)
on:23/06/2020

Replied by State Government(Mizoram)
on:31/07/2020

Query raised by Regional Office (Shillong)
on:09/08/2020

Replied by State Government(Mizoram)
on:14/10/2020

Query raised by State Government (Mizoram)
on:23/03/2020

Replied by Nodal Officer (Mizoram) on:26/05/2020

Query raised by Nodal Officer (Mizoram)
on:23/03/2020

Replied by Circle(Southern circle) on:26/05/2020

Query raised by Circle (Southern circle)
on:23/03/2020

Replied by DFO (Lunglei) on:26/05/2020

Query raised by DFO (Lunglei) on:23/03/2020

Replied by UA on :21/04/2020

NOTE:- Stage-II Approval accorded by : Regional Office .

Communication between Regional Office & State
Government

Communication between State Government & Nodal
Officer

Communication between Nodal Officer & Circle Communication between Circle & Division Communication between Division & User Agency

  

  

  

  

  

  

  

  

  

  

  

  

  

  


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TimeLine Details

Proposal received date at each stage of flow.

General DetailsA.

  (i). Proposal No. : FP/MZ/ROAD/43622/2019  

           (ii). Name of Project for which Forest Land is required : Widening and upgradation of NH-54 to 2-Lane with paved shoulder and geometric improvements from Km 8.00 to Km 380.00 in the State of Mizoram (JICA Funded), Km 125.0 to Km
250.0 (Package-2)

 

           (iii). Short narrative of the proposal and Project/scheme for which the forest land is required : The present configuration of road is varying from 3.75m to 5.5 m with earthen shoulder. NH-54 is the lifeline of the State of Mizoram linking its
capital Aizawl in northern side at Km 8.00 to Tuipang in southern end at Km 380.00. In this JICA funded project, 372 Km road length is proposed to be wid

 

           (iv). File no. : 3-MZ C 059/2020-SHI  

           (v). State : Mizoram  

           (vi). Category of the Project : Road  

           (vii). Shape of forest land proposed to be diverted : Linear  

           (viii). Area of forest land proposed for diversion(in ha.): 8.9856

Time LineB.

07/01/2020 08/01/2020 08/01/2020 09/01/2020 Thenzawl 

Lunglei 

Southern circle

Central circle

Mizoram

  

Proposal No. Submitted by
User Agency

Query for
Shortcoming(if
any) by Nodal
Officer

Resubmission
of Proposal by
User Agency

Query by
Nodal Officer
for
submitting
Hard Copies

Uploading(by
U.A.) of copies
of receipt
received from
DFO & DC

Division Circle Nodal Office State Government Regional
Office

Stage-I
Approval
on

Compliance
Report
Submitted
by State on

Stage-II
Approval
on

FP/MZ/ROAD/43622/2019 02/01/2020
        

:13/01/2020

:13/01/2020

:
  29/01/2020 (Lunglei)

:
  13/01/2020 (Thenzawl)

:
20/10/2020

Mizoram:
05/11/2020

Shillong:
05/11/2020

14/06/2022
By

:Regional
Office

Mizoram
28/06/2023

Essential Details Sought History C.

Communication between Regional Office & State
Government

Communication between State Government & Nodal
Officer Communication between Nodal Officer & Circle Communication between Circle & Division Communication between Division & User Agency


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Query raised by Regional Office (Shillong)
on:06/11/2020

Replied by State Government(Mizoram)
on:29/06/2021

Query raised by Regional Office (Shillong)
on:02/08/2021

Replied by State Government(Mizoram)
on:02/02/2022

Query raised by Regional Office (Shillong)
on:14/02/2022

Replied by State Government(Mizoram)
on:15/03/2022

Query raised by State Government (Mizoram)
on:25/11/2020

Replied by Nodal Officer (Mizoram) on:29/06/2021

Query raised by State Government (Mizoram)
on:25/08/2021

Replied by Nodal Officer (Mizoram) on:02/02/2022

Query raised by State Government (Mizoram)
on:17/02/2022

Replied by Nodal Officer (Mizoram) on:10/03/2022

Query raised by Nodal Officer (Mizoram)
on:25/11/2020

Replied by Circle(Southern circle) on:17/06/2021

Query raised by Nodal Officer (Mizoram)
on:25/11/2020

Replied by Circle(Central circle) on:29/06/2021

Query raised by Nodal Officer (Mizoram)
on:25/08/2021

Replied by Circle(Southern circle) on:02/02/2022

Query raised by Nodal Officer (Mizoram)
on:25/08/2021

Replied by Circle(Central circle) on:02/02/2022

Query raised by Nodal Officer (Mizoram)
on:17/02/2022

Replied by Circle(Central circle) on:09/03/2022

Query raised by Nodal Officer (Mizoram)
on:17/02/2022

Replied by Circle(Southern circle) on:09/03/2022

Query raised by Circle (Southern circle)
on:29/01/2020

Replied by DFO (Lunglei) on:26/05/2020

Query raised by Circle (Southern circle)
on:17/07/2020

Replied by DFO (Lunglei) on:17/07/2020

Query raised by Circle (Southern circle)
on:20/10/2020

Replied by DFO (Lunglei) on:20/10/2020

Query raised by Circle (Southern circle)
on:20/10/2020

Replied by DFO (Lunglei) on:20/10/2020

Query raised by Circle (Southern circle)
on:25/11/2020

Replied by DFO (Lunglei) on:17/06/2021

Query raised by Circle (Southern circle)
on:25/08/2021

Replied by DFO (Thenzawl) on:16/12/2021

Query raised by Circle (Central circle) on:25/08/2021

Replied by DFO (Lunglei) on:02/02/2022

Query raised by Circle (Central circle) on:17/02/2022

Replied by DFO (Thenzawl) on:09/03/2022

Query raised by Circle (Southern circle)
on:17/02/2022

Replied by DFO (Lunglei) on:09/03/2022

Query raised by DFO (Lunglei) on:25/11/2020

Replied by UA on :15/06/2021

Query raised by DFO (Lunglei) on:09/01/2022

Replied by UA on :01/02/2022

Query raised by DFO (Lunglei) on:17/02/2022

Replied by UA on :03/03/2022

Query raised by DFO (Thenzawl) on:17/02/2022

Replied by UA on :03/03/2022

Query raised by DFO (Lunglei) on:07/03/2022

Replied by UA on :07/03/2022

Query raised by DFO (Thenzawl) on:08/03/2022

Replied by UA on :09/03/2022

Essential Details Sought History (Stage-II) D.

Query raised by Regional Office (Shillong) on:14/07/2023

NOTE:- Proposal is pending at State Government for verifying Compliance of Conditions due to EDS raised by RO for Stage-II .

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

Communication between Regional Office & State Government Communication between State Government & Nodal Officer Communication between Nodal Officer & User Agency
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TimeLine Details

Proposal received date at each stage of flow.

General DetailsA.

  (i). Proposal No. : FP/MZ/ROAD/43625/2019  

           (ii). Name of Project for which Forest Land is required : Widening and upgradation of NH-54 to 2-Lane with paved shoulder and geometric improvements from Km 8.00 to Km 380.00 in the State of Mizoram (JICA Funded), Km 250.0 to Km
380.0 (Package-3)

 

           (iii). Short narrative of the proposal and Project/scheme for which the forest land is required : The present configuration of road is varying from 3.75m to 5.5 m with earthen shoulder. NH-54 is the lifeline of the State of Mizoram linking its
capital Aizawl in northern side at Km 8.00 to Tuipang in southern end at Km 380.00. In this JICA funded project, 372 Km road length is proposed to be wid

 

           (iv). File no. : 3-MN B 058/2020-SHI  

           (v). State : Mizoram  

           (vi). Category of the Project : Road  

           (vii). Shape of forest land proposed to be diverted : Linear  

           (viii). Area of forest land proposed for diversion(in ha.): 4.3629

Time LineB.

07/01/2020 08/01/2020 08/01/2020 09/01/2020 Lunglei 

Lai Autonomous District
Council 

Southern circle

Southern circle

Mizoram

Proposal No. Submitted by
User Agency

Query for
Shortcoming(if
any) by Nodal
Officer

Resubmission
of Proposal by
User Agency

Query by
Nodal Officer
for
submitting
Hard Copies

Uploading(by
U.A.) of copies
of receipt
received from
DFO & DC

Division Circle Nodal Office State Government Regional
Office

Stage-I
Approval
on

Compliance
Report
Submitted
by State on

Stage-II
Approval
on

FP/MZ/ROAD/43625/2019 02/01/2020
        

:14/01/2020

:14/01/2020

:
  29/01/2020 (Lai Autonomous

District Council)

:
  24/01/2020 (Lunglei)

:
30/01/2020

Mizoram:
28/05/2020

Shillong:
21/09/2020

22/03/2022
By

:Regional
Office

Mizoram
18/07/2022

02/08/2023
By

:Regional
Office

Essential Details Sought History C.

Communication between Regional Office & State
Government

Communication between State Government & Nodal
Officer Communication between Nodal Officer & Circle Communication between Circle & Division Communication between Division & User Agency


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Query raised by Regional Office (Shillong)
on:05/10/2020

Replied by State Government(Mizoram)
on:10/03/2021

Query raised by Regional Office (Shillong)
on:27/07/2021

Replied by State Government(Mizoram)
on:28/12/2021

Query raised by Regional Office (Shillong)
on:10/01/2022

Replied by State Government(Mizoram)
on:08/03/2022

Query raised by State Government (Mizoram)
on:28/07/2020

Replied by Nodal Officer (Mizoram) on:31/08/2020

Query raised by State Government (Mizoram)
on:25/11/2020

Replied by Nodal Officer (Mizoram) on:10/03/2021

Query raised by State Government (Mizoram)
on:25/08/2021

Replied by Nodal Officer (Mizoram) on:23/12/2021

Query raised by State Government (Mizoram)
on:28/01/2022

Replied by Nodal Officer (Mizoram) on:02/03/2022

Query raised by Nodal Officer (Mizoram)
on:28/07/2020

Replied by Circle(Southern circle) on:31/08/2020

Query raised by Nodal Officer (Mizoram)
on:25/11/2020

Replied by Circle(Southern circle) on:10/03/2021

Query raised by Nodal Officer (Mizoram)
on:25/08/2021

Replied by Circle(Southern circle) on:23/12/2021

Query raised by Nodal Officer (Mizoram)
on:28/01/2022

Replied by Circle(Southern circle) on:22/02/2022

Query raised by Circle (Southern circle)
on:28/07/2020

Replied by DFO (Lunglei) on:31/08/2020

Query raised by Circle (Southern circle)
on:28/07/2020

Replied by DFO (Lai Autonomous District Council)
on:31/08/2020

Query raised by Circle (Southern circle)
on:25/11/2020

Replied by DFO (Lai Autonomous District Council)
on:10/03/2021

Query raised by Circle (Southern circle)
on:25/08/2021

Replied by DFO (Lunglei) on:23/12/2021

Query raised by Circle (Southern circle)
on:25/08/2021

Replied by DFO (Lai Autonomous District Council)
on:23/12/2021

Query raised by Circle (Southern circle)
on:28/01/2022

Replied by DFO (Lai Autonomous District Council)
on:22/02/2022

Query raised by DFO (Lai Autonomous District Council)
on:28/01/2022

Replied by UA on :02/02/2022

Query raised by DFO (Lai Autonomous District Council)
on:15/02/2022

Replied by UA on :22/02/2022

Essential Details Sought History (Stage-II) D.

Query raised by Regional Office (Shillong) on:29/07/2022

Replied by State Government(Mizoram) on:20/12/2022

Query raised by Regional Office (Shillong) on:02/01/2023

Replied by State Government(Mizoram) on:13/07/2023

Query raised by State Government (Mizoram) on:03/08/2022

Replied by Nodal Officer (Mizoram) on:20/12/2022

Query raised by Nodal Officer on:12/08/2022

Replied by UA on :25/08/2022

NOTE:- Stage-II Approval accorded by : Regional Office .

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

Communication between Regional Office & State Government Communication between State Government & Nodal Officer Communication between Nodal Officer & User Agency
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TimeLine Details

Proposal received date at each stage of flow.

General DetailsA.

  (i). Proposal No. : FP/MZ/ROAD/41894/2019  

           (ii). Name of Project for which Forest Land is required : Widening and upgradation of NH-54 to 2-Lane with paved shoulder and geometric improvements from Km 8.00 to Km 380.00 in the State of Mizoram (JICA Funded), Km 250.0 to Km
380.0 (Package-3)

 

           (iii). Short narrative of the proposal and Project/scheme for which the forest land is required : The present configuration of road is varying from 3.75m to 5.5 m with earthen shoulder. NH-54 is the lifeline of the State of Mizoram linking its
capital Aizawl in northern side at Km 8.00 to Tuipang in southern end at Km 380.00. In this JICA funded project, 372 Km road length is proposed to be wid

 

           (iv). File no. : 3-MZ C 008/2020-SHI  

           (v). State : Mizoram  

           (vi). Category of the Project : Road  

           (vii). Shape of forest land proposed to be diverted : Linear  

           (viii). Area of forest land proposed for diversion(in ha.): 11.62

Time LineB.

16/09/2019 27/09/2019 30/09/2019 01/10/2019 Mara Autonomous District
Council 

Southern circle Mizoram

Proposal No. Submitted by
User Agency

Query for
Shortcoming(if
any) by Nodal
Officer

Resubmission
of Proposal by
User Agency

Query by
Nodal Officer
for
submitting
Hard Copies

Uploading(by
U.A.) of copies
of receipt
received from
DFO & DC

Division Circle Nodal Office State Government Regional
Office

Stage-I
Approval
on

Compliance
Report
Submitted
by State on

Stage-II
Approval
on

FP/MZ/ROAD/41894/2019 04/09/2019
        

:07/10/2019 :
  11/11/2019 (Mara

Autonomous District
Council)

:
19/12/2019

Mizoram:
24/01/2020

Shillong:
28/01/2020

05/08/2020
By

:Regional
Office

Mizoram
04/02/2022

14/09/2021
By

:Regional
Office

Essential Details Sought History C.

Query raised by Regional Office (Shillong)
on:06/03/2020

Replied by State Government(Mizoram)
on:26/05/2020

Query raised by Regional Office (Shillong)
on:23/06/2020

Replied by State Government(Mizoram)
on:31/07/2020

Query raised by State Government (Mizoram)
on:23/03/2020

Replied by Nodal Officer (Mizoram) on:26/05/2020

Query raised by Nodal Officer (Mizoram)
on:23/03/2020

Replied by Circle(Southern circle) on:26/05/2020

Query raised by Circle (Southern circle)
on:23/03/2020

Replied by DFO (Mara Autonomous District Council)
on:26/05/2020

Query raised by DFO (Mara Autonomous District
Council) on:23/03/2020

Replied by UA on :21/04/2020

NOTE:- Stage-II Approval accorded by : Regional Office .

Communication between Regional Office & State
Government

Communication between State Government & Nodal
Officer

Communication between Nodal Officer & Circle Communication between Circle & Division Communication between Division & User Agency
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TimeLine Details

Proposal received date at each stage of flow.
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General DetailsA.

  (i). Proposal No. : FP/MZ/ROAD/24010/2017  

           (ii). Name of Project for which Forest Land is required : Widening and upgradation of NH-54 to 2-Lane with paved shoulder and geometric improvements from Km 8.00 to Km 380.00 in the State of Mizoram (JICA Funded) Km 250.00 to Km
380.00 in Package 3 excluding 5.06 km in Lawngtlai City portion.

 

           (iii). Short narrative of the proposal and Project/scheme for which the forest land is required : The present configuration of road is varying from 3.75m to 5.5 m with earthen shoulder. NH-54 is the lifeline of the State of Mizoram linking its
capital Aizawl in northern side at Km 8.00 to Tuipang in southern end at Km 380.00. In this JICA funded project, 372 Km road length is proposed to be wid

 

           (iv). File no. : 3-MN C 079/2017-SHI  

           (v). State : Mizoram  

           (vi). Category of the Project : Road  

           (vii). Shape of forest land proposed to be diverted : Linear  

           (viii). Area of forest land proposed for diversion(in ha.): 11.18

Time LineB.

28/06/2017

01/03/2017

28/06/2017

20/06/2017

28/06/2017 04/07/2017 Lai Autonomous District
Council 

Mara Autonomous District
Council 

Southern circle

Southern circle

Mizoram

Proposal No.
Submitted by
User Agency

Query for
Shortcoming(if
any) by Nodal
Officer

Resubmission
of Proposal by
User Agency

Query by
Nodal Officer
for
submitting
Hard Copies

Uploading(by
U.A.) of copies
of receipt
received from
DFO & DC

Division Circle Nodal Office State Government
Regional
Office

Stage-I
Approval
on

Compliance
Report
Submitted
by State on

Stage-II
Approval
on

FP/MZ/ROAD/24010/2017 07/02/2017
               

:04/07/2017

:04/07/2017

:
  28/09/2017 (Mara

Autonomous District
Council)

:
  29/09/2017 (Lai Autonomous

District Council)

:
11/10/2017

Mizoram:
12/10/2017

Shillong:
13/10/2017

18/05/2018
By

:Regional
Office

Mizoram
13/11/2019

20/08/2019
By

:Regional
Office

Essential Details Sought History C.

Query raised by Regional Office (Shillong)
on:07/11/2017

Replied by State Government(Mizoram)
on:15/12/2017

Query raised by State Government (Mizoram)
on:29/11/2017

Replied by Nodal Officer (Mizoram) on:15/12/2017

Query raised by Circle (Southern circle)
on:11/10/2017

Replied by DFO (Mara Autonomous District Council)
on:11/10/2017

Query raised by Circle (Southern circle)
on:11/10/2017

Replied by DFO (Lai Autonomous District Council)
on:11/10/2017

Query raised by Circle (Southern circle)
on:11/10/2017

Replied by DFO (Mara Autonomous District Council)
on:11/10/2017

NOTE:- Stage-II Approval accorded by : Regional Office .

Communication between Regional Office & State
Government

Communication between State Government & Nodal
Officer Communication between Nodal Officer & Circle Communication between Circle & Division Communication between Division & User Agency
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TimeLine Details

Proposal received date at each stage of flow.

General DetailsA.

  (i). Proposal No. : FP/MZ/ROAD/52947/2020

             (ii). Name of Project for which Forest Land is required : Construction of Bypasses at Chhiathlang & Serchhip (Package-1) on Aizawl-
Tuipang section of NH-54 in the state of Mizoram Engineering, Procurement and Construction (EPC) mode with JICA loan assistance

             (iii). Short narrative of the proposal and Project/scheme for which the forest land is required : The existing road passing through the
dense built-up area with width of the existing road of single lane configuration varying from 3.6 m to 4.8 m and formation width varying from
6.5 to 7.8m. These Bypasses are proposed to avoid the costly land acquisition, serious resettlement problems and to redu

             (iv). File no. : 3-MZB024/2021-SHI

             (v). State : Mizoram

             (vi). Category of the Project : Road

             (vii). Shape of forest land proposed to be diverted : Linear

             (viii). Area of forest land proposed for diversion(in ha.): 2.43278

Time LineB.

10/11/2020 08/12/2020 12/01/2021 12/01/2021 Thenzawl  Central
circle

Mizoram

  

Proposal No.
Submitted
by User
Agency

Query for
Shortcoming(if
any) by Nodal
Officer

Resubmission
of Proposal
by User
Agency

Query by
Nodal
Officer for
submitting
Hard
Copies

Uploading(by
U.A.) of
copies of
receipt
received
from DFO &
DC

Division Circle
Nodal
Office

State
Government

Regional
Office

Stage-I
Approval
on

Stage-II
Approval
on

FP/MZ/ROAD/52947/202001/11/2020
         :13/01/2021

:

  11/02/2021
(Thenzawl)

:
15/03/2021

Mizoram:
22/03/2021

Shillong:
30/04/2021

17/04/2023
By

:Regional
Office

Essential Details Sought History C.

Communication between
Regional Office & State
Government

Communication between
State Government & Nodal
Officer

Communication between
Nodal Officer & Circle

Communication between
Circle & Division

Communication between
Division & User Agency


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Query raised by Regional Office
(Shillong) on:15/07/2021

Replied by State
Government(Mizoram)

on:10/05/2022

Query raised by Regional Office
(Shillong) on:06/06/2022

Replied by State
Government(Mizoram)

on:01/07/2022

Query raised by Regional Office
(Shillong) on:13/07/2022

Replied by State
Government(Mizoram)

on:26/08/2022

Query raised by Regional Office
(Shillong) on:26/08/2022

Replied by State
Government(Mizoram)

on:03/01/2023

Query raised by Regional Office
(Shillong) on:13/01/2023

Replied by State
Government(Mizoram)

on:15/02/2023

Query raised by State
Government (Mizoram)

on:23/04/2021

Replied by Nodal Officer
(Mizoram) on:30/04/2021

Query raised by State
Government (Mizoram)

on:25/08/2021

Replied by Nodal Officer
(Mizoram) on:28/04/2022

Query raised by State
Government (Mizoram)

on:08/06/2022

Replied by Nodal Officer
(Mizoram) on:17/06/2022

Query raised by State
Government (Mizoram)

on:18/07/2022

Replied by Nodal Officer
(Mizoram) on:18/08/2022

Query raised by State
Government (Mizoram)

on:29/08/2022

Replied by Nodal Officer
(Mizoram) on:09/12/2022

Query raised by State
Government (Mizoram)

on:15/02/2023

Replied by Nodal Officer
(Mizoram) on:15/02/2023

Query raised by Nodal Officer
(Mizoram) on:23/04/2021

Replied by Circle(Central circle)
on:30/04/2021

Query raised by Nodal Officer
(Mizoram) on:30/08/2021

Replied by Circle(Central circle)
on:20/04/2022

Query raised by Nodal Officer
(Mizoram) on:20/04/2022

Replied by Circle(Central circle)
on:20/04/2022

Query raised by Nodal Officer
(Mizoram) on:22/04/2022

Replied by Circle(Central circle)
on:22/04/2022

Query raised by Nodal Officer
(Mizoram) on:27/07/2022

Replied by Circle(Central circle)
on:29/07/2022

Query raised by Nodal Officer
(Mizoram) on:11/08/2022

Replied by Circle(Central circle)
on:17/08/2022

Query raised by Nodal Officer
(Mizoram) on:08/09/2022

Replied by Circle(Central circle)
on:15/09/2022

Query raised by Nodal Officer
(Mizoram) on:06/10/2022

Replied by Circle(Central circle)
on:03/11/2022

Query raised by Circle (Central
circle) on:23/04/2021

Replied by DFO (Thenzawl)
on:30/04/2021

Query raised by Circle (Central
circle) on:30/08/2021

Replied by DFO (Thenzawl)
on:15/12/2021

Query raised by Circle (Central
circle) on:28/01/2022

Replied by DFO (Thenzawl)
on:19/04/2022

Query raised by Circle (Central
circle) on:20/04/2022

Replied by DFO (Thenzawl)
on:20/04/2022

Query raised by Circle (Central
circle) on:20/04/2022

Replied by DFO (Thenzawl)
on:20/04/2022

Query raised by Circle (Central
circle) on:22/04/2022

Replied by DFO (Thenzawl)
on:22/04/2022

Query raised by Circle (Central
circle) on:27/07/2022

Replied by DFO (Thenzawl)
on:29/07/2022

Query raised by Circle (Central
circle) on:12/08/2022

Replied by DFO (Thenzawl)
on:12/08/2022

Query raised by Circle (Central
circle) on:09/09/2022

Replied by DFO (Thenzawl)
on:15/09/2022

Query raised by Circle (Central
circle) on:07/10/2022

Replied by DFO (Thenzawl)
on:02/11/2022

Query raised by DFO
(Thenzawl) on:30/08/2021

Replied by UA on
:02/09/2021

Query raised by DFO
(Thenzawl) on:28/01/2022

Replied by UA on
:21/03/2022

NOTE:- Proposal is pending at Pending With-SG for verifying Compliance of Conditions .
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Page No.# 1/3

GAHC030004692021

       

                               THE GAUHATI HIGH COURT 
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH) 

Case No. : PIL/7/2021 

In Re Indiscriminate Felling of Trees, Aizawl City 
Aizawl, Mizoram  

VERSUS 

State of Mizoram and 6 Ors. 
Aizawl, Mizoram 2:Secretary to the Govt. of Mizoram
 Forest
 Environment and Climate Change Department.
 Aizawl
 Mizoram.

3:Secretary to the Govt. of Mizoram
 Public Works Department.
 Aizawl
 Mizoram.

4:Secretary to the Govt. of Mizoram
 Education Department.
 Aizawl
 Mizoram.

5:The Principal Conservator of Forest
 Forest
 Environment and Climate Change Department.
 Aizawl
 Mizoram.

6:SIPMIU R/b the Project Director
 Aizawl
 Mizoram.

7:Secretary to the Govt. of Mizoram
 PHE Department.

Annexure CA-8
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 Aizawl
 Mizoram 

Advocate for the Petitioner     : Mr Lalfakawma (Amicus Curiae) 

Advocate for the Respondent : Ms. Mary Lalruatkimi Khiangte (Addl.AG/G.A. Mizoram)  

                                                                                      

ORDER 

BEFORE
HONOURABLE MR. JUSTICE MICHAEL ZOTHANKHUMA

HONOURABLE MRS. JUSTICE MARLI VANKUNG

15.05.2024

(Michael Zothankhuma, J)

        Mr.  Samuel  Vanlalhriata  Chhangte,  learned  Addl.  AG  submits  that  in

compliance with the Order dated 10.11.2023, the Conservator of Forests (Legal)

has issued a  letter  dated 13.12.2023 to  the Divisional  Forest  Officer,  Aizawl

Forest Division, directing him to intensify vigilance and surveillance patrolling

and prevention of felling of trees in Reiek and Ailawng village area, to ensure

that  no timber  is  taken out  from Reiek  and Ailawng village  area till  further

orders are passed by this Court. The Reiek and Ailawng Village Council were

also to be involved, in order to promote awareness for protection of trees in the

village area.     

        The Divisional Forest Officer, Aizawl Forest Division is directed to submit an

affidavit  stating  the  steps  that  he  has  taken  in  compliance  with  the  letter

13.12.2023 issued by the Conservator of Forests (Legal). The same should be

done within 2 weeks.

In addition to the above, we are of the prima facie view that the Forest
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Department should issue a notification or a guideline to ensure that persons

having gardens within the Reiek and Ailawng village area should not cut all their

trees on their land. Some guidelines should be issued to ensure that if people

make  gardens  for  growing  vegetables  etc.,  all  the  trees  should  not  be  cut.

Further, the Divisional Forest Officer, Aizawl Forest Division should give a list of

the number of permits given in the Aizawl Forest Division, Ailawng and Reiek

area, allowing the number of trees to be cut and to whom those permits have

been issued for cutting trees, within the last one year starting from 1st January,

2023. 

The above observation would not bar the inhabitants of that area from

cutting wood for  their  own personal  use.  However,  cutting of  the wood for

transportation  out  of  the  Ailawng  and  Reiek  area  for  commercial  purposes

should be completely prohibited, unless the written permission of the competent

authority is taken by the concerned persons.

List the matter on 05.06.2024.

 

JUDGE                          JUDGE

Comparing Assistant
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Sno Item Scope Quantity Units
Quantity Executed on 

Ground
1(i)  Earthwork: Hill Cutting upto Embankment 56.96 Kms 56.92
1(ii)  Earthwork: Embankment Construction 56.96 Kms 56.4425
1(iii)  Earthwork: Earthwork upto top of Subgrade 56.96 Kms 56.4425

2 Spoil Bank Construction 924727 cum 887756
3 Sub Base Course 56.96 Kms 56.4425
4 Non Bituminous Base Course 56.96 Kms 56.4425
5 Bituminous Base Course 56.96 Kms 56.4425
6 Wearing Coat 56.96 Kms 56.4425
7 Culverts 340 Nos 340
8 Minor Bridge 0 Nos 0
9 Drainage/Road Side Drains 58660 RM 58535
10 Road Signs markings etc 56.96 Kms 56.4425
11 Bus Bays 6 Nos 6
12 View Point 5 Nos 5
13 Junctions 9 Nos 9
14 Project Facilities 1 LS 1
15 Wet Masonary R/w (3 m) 19700 RM 19400
16 Wet Masonary R/w (7 m) 6000 RM 6000
17 Gravity Wall (1.5 m) 2700 RM 2700
18 Gravity Wall (2 m) 4170 RM 4170
19 Gravity Wall (3 m) 5970 RM 5970
20 Gravity Wall (4 m) 4280 RM 4280
21 Gravity Wall (5 m) 2700 RM 2700
22 Gravity Wall (6 m) 2980 RM 2650
23 Reinforced Earth Retaining Wall (H=7 M) 980 RM 952
24 Reinforced Earth Retaining Wall (H=8 M) 560 RM 560
25 Reinforced Earth Retaining Wall (H=9 M) 280 RM 224
26 Reinforced Earth Retaining Wall (H=10 M) 360 RM 360
27 Gabion Wall (1:0.3) 3430 cum 3430
28 Rock Fall Prevention wall (H=3 m) 2436 sqm 2436
29 Rock Fall Prevention Fence (H=2 m) 560 sqm 560
30 Hydroseeding (t=5 Cm) 360 sqm 360
31 Seeding and Mulching (Soil Cut Slope) 219058 sqm 219058
32 Turfing (embankment) 103499 sqm 103499
33 Vegetation Mat (Steep Slope) 3100 sqm 3100
34 Crib Work (F 300) 900 RM 900
35 Crib Work (F 500) 3450 sqm 3450
36 Non Frame 1200 sqm 1200
37 Anchor work 4450 sqm 4450

Project Name: Widening and Upgradation to 2- Lane with Paved Shoulder and geometric 
improvement from from Km. 8+000 to Km. 65+000 (Pkg-1) on Aizawl -Tuipang Section of 
NH-54 in the State of Mizoram on EPC mode with JICA Loan Assistance

Project Cost 6993000000
Project Length in Kms 56.96

Annexure CA-9
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Sno Item Scope 
Quantity

Units Quantity Executed on 
Ground

1(i)  Earthwork: Hill Cutting upto Embankment 39.118 Kms 38.455
1(ii)  Earthwork: Embankment Construction 39.118 Kms 38.518
1(iii)  Earthwork: Earthwork upto top of Subgrade 39.118 Kms 38.518
2 Spoil Bank Construction 16 Nos 16
3 Sub Base Course 39.118 Kms 38.518
4 Non Bituminous Base Course 39.118 Kms 38.518
5 Bituminous Base Course 44.918 Kms 44.318
6 Wearing Coat 50.94 Kms 50.34
7 Culverts 233 Nos 231
8 Drainage/Road Side Drains 39854 RM 39191.00
9 Road Signs markings etc 50.94 Kms 50.34
10 Bus Bays 4 Nos 4
11 View Point 4 Nos 4
12 Junctions 15 Nos 15
13 Project Facilities 1 LS 1
14 Wet Masonary R/w (3 m) 14230 RM 14074
15 Wet Masonary R/w (7 m) 2200 RM 2200
16 Gravity Wall (1.5 m) 1400 RM 1400
17 Gravity Wall (2 m) 2840 RM 2840
18 Gravity Wall (3 m) 4970 RM 4970
19 Gravity Wall (4 m) 3440 RM 3440
20 Gravity Wall (5 m) 2900 RM 2900
21 Gravity Wall (6 m) 2280 RM 2280
22 Reinforced Earth Retaining Wall (H=7 M) 780 RM 763
23 Reinforced Earth Retaining Wall (H=8 M) 260 RM 260
24 Reinforced Earth Retaining Wall (H=9 M) 180 RM 180
25 Reinforced Earth Retaining Wall (H=10 M) 380 RM 380
26 Gabion Wall (1:0.3) 820 cum 820
27 Hydroseeding (t=5 Cm) 405 sqm 405
28 Seeding and Mulching (Soil Cut Slope) 164462 sqm 164462
29 Turfing (embankment) 226150 sqm 226150
30 Non Frame 1600 sqm 1600
31 Rock Bolting 388 RM 388
32 Crib Work (F 300) 2263 sqm 2263

Project Cost
Project Length in Kms 50.938

5120000000

Project Name: Widening and Upgradation to 2- Lane with Paved Shoulder and geometric 
improvement from from Km. 65+000 to Km. 125+000 (Pkg-2) on Aizawi -Tuipang Section of 
NH-54 in the State of Mizoram on EPC mode with JICA Loan Assistance
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Sno Item 

Scope 
Quantity

Units Quantity Executed 
on Ground

1(i)  Earthwork: Hill Cutting upto Embankment 40.2 Kms 39.0
1(ii)  Earthwork: Embankment Construction 40.2 Kms 38.7
1(iii)  Earthwork: Earthwork upto top of Subgrade 40.2 Kms 38.5

2 Spoil Bank Construction 14 Nos 9.15
3 Sub Base Course 40.2 Kms 38.5
4 Non Bituminous Base Course 40.2 Kms 38.4
5 Bituminous Base Course 40.2 Kms 37.1
6 Wearing Coat 40.2 Kms 38.0
7 Culverts 249 Nos 224.1
8 Drainage/Road Side Drains 40287 RM 28090.0
9 Road Signs markings etc 40.2 Kms 0.0
10 Bus Bays 5 Nos 2.0
11 View Point 2 Nos 0.0
12 Junctions 15 Nos 0.7
13 Project Facilities 1 LS 0.7
14 Wet Masonary R/w (3 m) 15160 RM 12855.1
15 Wet Masonary R/w (7 m) 1800 RM 994.0
16 Gravity Wall (1.5 m) 1380 RM 1380.0
17 Gravity Wall (2 m) 3640 RM 3640.0
18 Gravity Wall (3 m) 4950 RM 4950.0
19 Gravity Wall (4 m) 3660 RM 3660.0
20 Gravity Wall (5 m) 2920 RM 2918.4
21 Gravity Wall (6 m) 2300 RM 1588.3
22 Reinforced Earth Retaining Wall (H=7 M) 860 RM 162.6
23 Reinforced Earth Retaining Wall (H=8 M) 320 RM 205.5
24 Reinforced Earth Retaining Wall (H=9 M) 280 RM 238.0
25 Reinforced Earth Retaining Wall (H=10 M) 320 RM 272.0
26 Gabion Wall (1:0.3) 528 cum 396.0
27 Hydroseeding (t=5 Cm) 150 sqm 0.0
28 Seeding and Mulching (Soil Cut Slope) 138506 sqm 3567.1
29 Turfing (embankment) 144885 sqm 34585.2
30 Crib Work (F 300) 116 sqm 0.0

Project Name: Widening and Upgradation to 2- Lane with Paved Shoulder and geometric 
improvement from from Km. 125+000 to Km. 166+000 (Pkg-3) on Aizawl -Tuipang Section 
of NH-54 in the State of Mizoram on EPC mode with JICA Loan Assistance

Project Cost 4504486000
Project Length in Kms 40.2
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Sno Item 

Scope 
Quantity

Units Quantity Executed on 
Ground

1(i)  Earthwork: Hill Cutting upto Embankment 35.35 Kms 35.295
1(ii)  Earthwork: Embankment Construction 35.35 Kms 34.760
1(iii)  Earthwork: Earthwork upto top of Subgrade 35.35 Kms 34.760

2 Spoil Bank Construction 24 Nos 16.544
3 Sub Base Course 35.35 Kms 34.490
4 Non Bituminous Base Course 35.35 Kms 34.175
5 Bituminous Base Course 42.531 Kms 40.869
6 Wearing Coat 42.531 Kms 37.465
7 Culverts 229 Nos 209
8 Minor Bridge 1 Nos 0
9 Drainage/Road Side Drains 42000 RM 25521
10 Road Signs markings etc 42 Kms 0
11 Bus Bays 4 Nos 0
12 View Point 2 Nos 0
13 Junctions 15 Nos 1.40
14 Project Facilities 1 LS 0.80
15 Wet Masonary R/w (3 m) 17640 RM 15193
16 Wet Masonary R/w (7 m) 2900 RM 1846
17 Gravity Wall (1.5 m) 1340 RM 1340
18 Gravity Wall (2 m) 2820 RM 2820
19 Gravity Wall (3 m) 3350 RM 3350
20 Gravity Wall (4 m) 3450 RM 3450
21 Gravity Wall (5 m) 2220 RM 2220
22 Gravity Wall (6 m) 2560 RM 2560
23 Reinforced Earth Retaining Wall (H=7 M) 600 RM 547
24 Reinforced Earth Retaining Wall (H=8 M) 280 RM 280
25 Reinforced Earth Retaining Wall (H=9 M) 160 RM 160
25 Reinforced Earth Retaining Wall (H=10 M) 160 RM 160
26 Gabion Wall (1:0.3) 1030 cum 0
27 Seeding and Mulching (Soil Cut Slope) 213146 sqm 16229
28 Turfing (embankment) 69682 sqm 0

Project Name: Widening and Upgradation to 2- Lane with Paved Shoulder and geometric 
improvement from from Km. 166+000 to Km. 208+000 (Pkg-4) on Aizawi -Tuipang Section of 
NH-54 in the State of Mizoram on EPC mode with JICA Loan Assistance

Project Cost 4405000069
Project Length in Kms 34.822
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Sno Item 

Scope 
Quantity

Units Quantity 
Executed on 

Ground
(i)  Earthwork: Hill Cutting upto Embankment 33.803 Kms 32.181
(ii)  Earthwork: Embankment Construction 33.803 Kms 32.053
(iii)  Earthwork: Earthwork upto top of Subgrade 33.803 Kms 31.734

2 Spoil Bank Construction 23 Kms 17.3
3 Sub Base Course 33.803 Kms 31.645
4 Non Bituminous Base Course 33.803 Kms 31.493
5 Bituminous Base Course 33.803 Kms 30.06
6 Wearing Coat 33.803 Kms 28.99
7 Culverts 202 Nos 186
8 Minor Bridge 1 Nos 1
9 Drainage/Road Side Drains 35037 RM 28814
10 Road Signs markings etc 33.803 Kms 0
11 Bus Bays 4 Nos 0
12 View Point 2 Nos 0
13 Junctions 1 Nos 0.5
14 Project Facilities 1 LS 0.8
15 Wet Masonary R/w (3 m) 8560 RM 7505
16 Wet Masonary R/w (7 m) 4550 RM 2367
17 Gravity Wall (1.5 m) 1740 RM 1740
18 Gravity Wall (2 m) 1550 RM 1550
19 Gravity Wall (3 m) 2420 RM 2420
20 Gravity Wall (4 m) 1620 RM 1620
21 Gravity Wall (5 m) 1080 RM 1080
22 Gravity Wall (6 m) 760 RM 740
23 Reinforced Earth Retaining Wall (H=7 M) 480 RM 480
24 Reinforced Earth Retaining Wall (H=8 M) 100 RM 100
25 Reinforced Earth Retaining Wall (H=10 M) 60 RM 0
26 Gabion Wall (1:0.3) 2040 cum 2040
27 Rockfall Prevention wall (3 m) 4568 cum 0
28 Rockfall Prevention Fence (2 m) 1050 metre 0
29 Seeding and Mulching (Soil Cut Slope) 201852 sqm 30000
30 Turfing (embankment) 101854 sqm 0
31 Crib work (F 300) 14091 sqm 0

Project Cost
Project Length in Kms

Project Name: Widening and Upgradation to 2- Lane with Paved Shoulder and 
geometric improvement from from Km. 208+000 to Km. 250+000 (Pkg-5) on Aizawi -
Tuipang Section of NH-54 in the State of Mizoram on EPC mode with JICA Loan 
Assistance

3953700000
33.803
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Sno Item 

Scope Quantity Units Quantity 
Executed on 

Ground
1(i)  Earthwork: Hill Cutting upto Embankment 40.66 Kms 39.89
1(ii)  Earthwork: Embankment Construction 40.66 Kms 37.853
1(iii)  Earthwork: Earthwork upto top of Subgrade 40.66 Kms 37.833

2 Spoil Bank Construction 19 Nos 15
3 Sub Base Course 40.66 Kms 37.733
4 Non Bituminous Base Course 41.56 Kms 37.573
5 Bituminous Base Course 44.555 Kms 39.89
6 Wearing Coat 45.555 Kms 38.065
7 Culverts 237 Nos 217
8 Drainage/Road Side Drains 40660 RM 27000
9 Road Signs markings etc 45.555 Kms 0
10 Bus Bays 5 Nos 0
11 View Point 3 Nos 0
12 Junctions 27 Nos 0
13 Project Facilities 1 LS 1
14 Wet Masonary R/w (3 m) 9060 RM 8645.1
15 Wet Masonary R/w (7 m) 1450 RM 855.5
16 Gravity Wall (1.5 m) 3880 RM 3010.5
17 Gravity Wall (2 m) 3960 RM 3960
18 Gravity Wall (3 m) 4220 RM 4220
19 Gravity Wall (4 m) 3200 RM 3200
20 Gravity Wall (5 m) 2220 RM 2220
21 Gravity Wall (6 m) 1120 RM 1120
22 Reinforced Earth Retaining Wall (H=7 M) 740 RM 455.2
23 Reinforced Earth Retaining Wall (H=8 M) 480 RM 333.2
24 Reinforced Earth Retaining Wall (H=9 M) 140 RM 135.2
25 Reinforced Earth Retaining Wall (H=10 M) 420 RM 287
26 Gabion Wall (1:0.3) 960 cum 310
27 Rockfall Prevention wall (3 m) 5177 cum 3660.412
28 Rockfall Prevention Fence (2 m) 1190 metre 0
29 Seeding and Mulching (Soil Cut Slope) 245558 sqm 53145.61103
30 Turfing (embankment) 24495 sqm 0
31 Crib work (F 300) 16599 sqm 0
32 Rock Bolt Work 3097 RM 0

Project Cost
Project Length in Kms

Project Name: Widening and Upgradation to 2- Lane with Paved Shoulder and 
geometric improvement from from Km. 250+000 to Km. 298+000 (Pkg-6) on Aizawi -
Tuipang Section of NH-54 in the State of Mizoram on EPC mode with JICA Loan 
Assistance

5460510069
45.46
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Sno Item 

Scope 
Quantity

Units Quantity Executed on Ground

1(i)  Earthwork: Hill Cutting upto Embankment 39.12 Kms 38.712
1(ii)  Earthwork: Embankment Construction 39.12 Kms 37.2
1(iii)  Earthwork: Earthwork upto top of Subgrade 39.12 Kms 36.14

2 Spoil Bank Construction 9 Nos 8
3 Sub Base Course 39.12 Kms 35.79
4 Non Bituminous Base Course 39.12 Kms 34.9
5 Bituminous Base Course 39.12 Kms 32.98
6 Wearing Coat 39.12 Kms 32.35
7 Culverts 257 Nos 215
8 Drainage/Road Side Drains 39120 Rm 19423
9 Road Signs markings etc 39120 Rm 0
10 Bus Bays 5 Nos 0
11 View Point 2 Nos 0
12 Junctions 5 Nos 4
13 Project Facilities 1 LS 0.85
14 Wet Masonary R/w (3 m) 15380 RM 14599
15 Wet Masonary R/w (7 m) 1980 RM 1393
16 Gravity Wall (1.5 m) 2580 RM 2184
17 Gravity Wall (2 m) 3840 RM 3838
18 Gravity Wall (3 m) 3600 RM 3599
19 Gravity Wall (4 m) 3020 RM 3020
20 Gravity Wall (5 m) 2180 RM 2172.6
21 Gravity Wall (6 m) 2180 RM 2180
22 Reinforced Earth Retaining Wall (H=7 M) 1080 RM 467
23 Reinforced Earth Retaining Wall (H=8 M) 860 RM 655
24 Reinforced Earth Retaining Wall (H=9 M) 340 RM 53
25 Reinforced Earth Retaining Wall (H=10 M) 280 RM 0
26 Gabion Wall (1:0.3) 7430 cum 120
27 Rockfall Prevention wall (3 m) 330 Rm 195
28 Rockfall Prevention Fence (2 m) 330 Rm 195
29  Hydroseeding (t=5cm) 4300 sqm 4299.92125
30 Seeding and Mulching (Soil Cut Slope) 119007 sqm 29327.3895
31 Turfing (embankment) 28587 sqm 0
32 Vegetation Mat (Steep Slope) 357 sqm 0
33 Crib work (F 500) 9657 sqm 0
34 Rock Bolt Work 7243 RM 0

Project Name: Widening and Upgradation to 2- Lane with Paved Shoulder and geometric 
improvement from from Km. 298+000 to Km. 339+000 (Pkg-7) on Aizawi -Tuipang Section of NH-
54 in the State of Mizoram on EPC mode with JICA Loan Assistance

Project Cost 4464000000
Project Length in Kms 39.12
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Sno Item 

Scope Quantity Units Quantity 
Executed 
on Ground

1(i)  Earthwork: Hill Cutting upto Embankment 39.952 Kms 39.630
1(ii)  Earthwork: Embankment Construction 39.952 Kms 37.190
1(iii)  Earthwork: Earthwork upto top of Subgrade 39.952 Kms 37.190

2 Spoil Bank Construction 14 Nos 7.400
3 Sub Base Course 39.952 Kms 37.170
4 Non Bituminous Base Course 39.952 Kms 36.340
5 Bituminous Base Course 39.952 Kms 35.685
6 Wearing Coat 39.952 Kms 34.720
7 Culverts 254 Nos 177.000
8 Drainage/Road Side Drains 40477 RM 14500.000
9 Road Signs markings etc 39.952 Kms 0.000
10 Truck Lay Bay 1 Nos 1.000
10 Bus Bays 5 Nos 4.000
11 View Point 2 Nos 0.000
12 Junctions 11 Nos 7.000
13 Project Facilities 1 LS 0.900
14 Wet Masonary R/w (3 m) 12860 RM 8000.000
15 Wet Masonary R/w (7 m) 2000 RM 820.000
16 Gravity Wall (1.5 m) 2470 RM 2376.000
17 Gravity Wall (2 m) 2480 RM 2437.000
18 Gravity Wall (3 m) 3040 RM 3034.000
19 Gravity Wall (4 m) 3160 RM 3160.000
20 Gravity Wall (5 m) 2040 RM 2031.000
21 Gravity Wall (6 m) 1660 RM 1631.000
22 Reinforced Earth Retaining Wall (H=7 M) 960 RM 425.000
23 Reinforced Earth Retaining Wall (H=8 M) 600 RM 380.000
24 Reinforced Earth Retaining Wall (H=9 M) 140 RM 110.000
25 Reinforced Earth Retaining Wall (H=10 M) 300 RM 300.000
26 Gabion Wall (1:0.3) 1720 cum 1215.500
27 Rockfall Prevention wall (3 m) 6047 cum 5220.000
28 Rockfall Prevention Fence (2 m) 1390 metre 1200.000
29 Seeding and Mulching (Soil Cut Slope) 233325 sqm 6987.080
30 Turfing (embankment) 114589 sqm 7540.449
31 Vegetation Mat (steep Slope) 4590 sqm 0.000
31 Crib work (F 300) 6348 sqm 0.000

Project Name: Widening and Upgradation to 2- Lane with Paved Shoulder and 
geometric improvement from from Km. 339+000 to Km 380+000 (Pkg-8) on Aizawi -
Tuipang Section of NH-54 in the State of Mizoram on EPC mode with JICA Loan 
Assistance

Project Cost 4439435000
Project Length in Kms 39.952
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Sno Item 
Scope 
Quantity

Units Quantity Executed 
on Ground

2 Earthwork 2571.00 M 2571.00
3 Earthwork upto top of the Subgrade 2571.00 M 2521.00
4 Earthwork in Shoulders 2571.00 M 2521.00
5 Sub-Base Course 2571.00 M 2521.00
6 Non Bituminuos Base Course 2571.00 M 2521.00
7 Bituminous Base Course 2571.00 M 2521.00
8 Wearing Coat 2571.00 M 2521.00
9 Box Culverts 13.00 NO 13
10 1.A.Chhaitlang-Other Works
11 Road side drains 2931.00 M 2931.00
12 Traffic Sign 2.57 KM 2.47
13 Pavement Markings(KM) 2.57 KM 2.57
14 Crash Barriers (KM) 0.30 KM 0.30
15 Boundary Stone, KM stones, 5th Km s 2.57 KM 2.57
16 Traffic blinker LED, Delineators & Stud 2.57 KM 2.47
17 Direction and Place Identification signs 2.57 KM 2.47
18 Minor Junction (No.) 2.00 NO 2.00
19 Major Junction (No.) 2.00 NO 2.00
20 Road furniture/signboard & Light (KM) 2.57 KM 2.57
21 Site clearance(km) 2.57 KM 2.57
22 Road side plantation 0.46 KM 0.46
23 Breast Wall 985.00 M 985.00
24 Retaining Wall 1225.00 M 1225.00
25 Gabion Wall 450.00 M 450.00
26 Toe Wall 90.00 M 90.00
27 Revetment wall(m) 225.00 M 225.00
28 Seeding & Mulching with jute net (M) 589.50 M 589.50
29 Erosion Control Blanket 262.00 M 262.00

Weightage of Serchhip Bypass
30 2.A.Serchhip-Road Works Widening
31 Earthwork upto top of the Subgrade 11829.00 M 11829
32 Earthwork upto top of the Subgrade 11829.00 M 11829
33 Earthwork in Shoulders 11829.00 M 11829
34 Sub-Base Course 11829.00 M 11829
35 Non Bituminuos Base Course 11829.00 M 11829
36 Bituminous Base Course 11829.00 M 11829
37 Wearing Coat 11829.00 M 11829
38 Box Culverts 70.00 NO 70
39 2.A.Serchhip-New Minor Bridge
40 Minor Bridge Foundation+Substructure 2.00 NO 2
41 Minor Bridge Foundation+Substructure 2.00 NO 2
42 Minor Bridge Super structure 1.00 NO 1
43 2.A.Serchhip-New Major Bridge
44 Foundation +Sub-Structure 4.00 NO 4
45 Foundation +Sub-Structure 4.00 NO 4
46 Super-structure 8.00 NO 8
47 Wearing Coat including expansion joints 100.00 % 100
48 2.A.Serchhip-other works
49 Road side drains 13709.00 M 13709
50 Traffic Sign 11.83 KM 11.829
51 Pavement Markings(KM) 11.83 KM 11.829
52 Crash Barriers (KM) 1.00 KM 1
53 Boundary Stone, KM stones, 5th Km s 11.83 KM 11.829
54 Traffic blinker LED, Delineators & Stud 11.83 KM 11.829
55 Direction and Place Identification signs 11.83 KM 11.829
56 Minor Junction (No.) 2.00 NO 2
57 Major Junction (No.) 2.00 NO 2
58 Road furniture/signboard & Light (KM) 11.83 KM 11.829
59 Site clearance(km) 11.83 KM 11.829
60 Road side plantation 2.16 KM 2.161
61 Breast Wall 4470.00 M 4470
62 Retaining Wall 4960.00 M 4960
63 Gabion Wall 1375.00 M 1375
64 Toe Wall 120.00 M 120
65 Revetment wall(m) 140.00 M 140
66 Seeding & Mulching with jute net (M) 2778.75 M 2778.75
67 Erosion Control Blanket 1235.00 M 1235

Project Cost
Project Length in Kms

Construction of Chhiahtlang and Serchhip Bypass (Package-1) on Aizawl-Tuipang section of NH-54 in the State 
of Mizoram on Engineering, Procurement and Construction (EPC) mode with JICA loan assistance.

1531000000
14.400
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Sno

Item 

Scope Quantity Units Quantity Executed on 
Ground

Widening/Reconstruction
Hill cutting in embankment 6.996 KM 6.91

1 Emb Construction/earthwork in filling 6.996 KM 6.36
2 Earthwork in shoulders 6.996 KM
3 Sub base course (KM) 6.996 KM 6.12
4 Non Bituminous Base Course (KM) 6.996 KM 4.6
5 Bituminous Base Course (KM) 6.996 KM 4.1
6 Wearing Coat (KM) 6.996 NO
7 Box culverts (NO) 38.000 NO 35.34
8 Other Works
9 Road side drains 7.886 M 2.59
10 Traffic Sign (Nos) 84.000 NO
11 Pavement Markings 2098.800 KM
12 Metal Beam Crash Barrier 500.000 M
13 RoadBoundary,Km ,5 Km & hectometer stone 250.000 NO
14 Traffic blinker LED, Delineators & Stud 180.000 EA
15 Direction & Place Identi.signs board(Sqm 4.000 M2
16 Minor Junction (No.) 1.000 NO
17 Major Junction (No.) 2.000 NO
18 Road Furniture 1182.000 EA
19 Site clearance(km) 6.996 KM 6.68
20 Plantation(Vetiver,hydro seeding&etc)Sqm 10007.550 M2
21 Breast Wall 1704.000 M 1225.7
22 Retaining Wall 2955.000 M 2628.34
23 Gabion Wall 700.000 M 401.2
24 Toe Wall 190.000 M
25 Revetment wall(m) 200.000 M
26 Seeding and Mulching(sqm) 12866.500 M2
27 Erosion Control Blanket 5718.600 M2

Construction of Hnathial Bypass (Package-2) on Aizawl–Tuipang Section of NH-54 in the State of Mizoram on EPC 
Mode with JICA Loan Assistance.

Project Cost 603000000
Project Length in Kms 6.996
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Sno Item 

Scope 
Quantity

Units Quantity 
Executed on 

Ground

Reconstruction/New 2-Lane Realignment/ By
1 Hill cutting in embankment 2.273 KM 2.21

2
Emb Construction/earthwork in filling

2.273 KM 2.21

3 Earthwork up to top of the sub-grade 2.273 KM 2.14
4 Earthwork in shoulders 2.273 KM
5 Sub base course (KM) 2.273 KM 1.945
6 Non Bituminous Base Course (KM) 2.273 KM 0.24

7 Bituminous Base Course (KM) 2.273 KM

8 Wearing Coat (KM) 2.273 KM
9 Widening and repair of culverts/ Re-Cons 15.000 NO 8
10 Other Works.
11 Road side drains(KM) 2.673 KM
12 Traffic Sign (Nos) 28.000 NO
13 Pavement Markings (Sqm.) 681.900 M2
14 Metal Beam Crash Barrier 350.000 M
15 RoadBoundary,Km ,5 Km & hectometer stone 34.000 NO
16 Traffic blinker LED, Delineators & Stud 180.000 EA
17 Direction & Place Identi.signs board(Sqm 3.000 M2
18 Junctions (No.) 2.000 NO
19 Road Furniture 764.000 EA
20 Site clearance(km) 2.273 KM
21 Plantation(Vetiver,hydro seeding&etc)Sqm 33475.000 M2
22 Breast Wall 1340.000 M 954
23 Retaining Wall 1905.000 M 1005
24 Gabion Wall 500.000 M 108
25 Toe Wall 140.000 M 41
26 Revetment wall(m) 115.000 M
27 Hydro Seeding (KM) 2.273 KM
28 Erosion Control Blanket 2273.000 M

Construction of Lawngtlai Bypass (Package-3) on Aizawl-Tuipang section of NH-54 in the state of 
Mizoram on EPC mode with JICA loan assistance

Project Cost 311404500
Project Length in Kms 2.273

Page 218 of 265

3691



As on 19.07.2024

With 

Protective 

Wall

Construction 

of Protective 

wall going on

Without 

Protective 

wall

Total

Completed with 

protective 

measures

1 NH-54 

Package-3
5 4 5 14 14

2 NH-54 

Package-4
12 2 4 18 18

3 NH-54 

Package-5
15 3 7 25 25

4 NH-54 

Package-6
5 3 8 16 24

5 NH-54 & 302 

Package - A
1 0 12 13 19

6 NH-54 & 302 

Package -B
1 0 9 10 16

No of Spoil Banks/Dumping grounds as per report 

dated 25.08.2022

Package No.Sl no

Latest status of the spoil bank as per the remarks given in Minutes of 

meeting dated 25.08.2022 of the Monitoring committee 

Annexure CA-CC
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Annexure CA-10

Page 220 of 265

3693



Page 221 of 265

3694



Page 222 of 265

3695



Page 223 of 265

3696



Page 224 of 265

3697



Page 225 of 265

3698



Page 226 of 265

3699



Page 227 of 265

3700



Page 228 of 265

3701



Page 229 of 265

3702



Page 230 of 265

3703



Page 231 of 265

3704



Page 232 of 265

3705



Page 233 of 265

3706



Page 234 of 265

3707



Page 235 of 265

3708



Page 236 of 265

3709



Page 237 of 265

3710



Page 238 of 265

3711



Page 239 of 265

3712



Page 240 of 265

3713



Page 241 of 265

3714



Page 242 of 265

3715



Page 243 of 265

3716



Page 244 of 265

3717



Page 245 of 265

3718



Page 246 of 265

3719



Page 247 of 265

3720



Annexure CA-11
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Photographs for the works of Aizawl Tuipang

Annexure CA-12
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2 Laning of Aizawl Tuipang from Km 8.0 to Km 65.00 (NH-54)
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2 Laning of Aizawl Tuipang from Km 65.0 to Km 125.00 (NH-54)
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2 Laning of Chhiatlang & Serchhip Bypass (NH-54) Page 259 of 265
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2 Laning of Aizawl Tuipang from Km 125.0 to Km 165.00 (NH-54)
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2 Laning of Aizawl Tuipang from Km 125.0 to Km 165.00 (NH-54)
Page 261 of 265

3734



2 Laning of Aizawl Tuipang from Km 165.0 to Km 208.00 (NH-54)
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2 Laning of Aizawl Tuipang from Km 208.0 to Km 250.00 (NH-54)
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2 Laning of Aizawl Tuipang from Km 250.0 to Km 298.00 (NH-54)
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2 Laning of Aizawl Tuipang from Km 339.0 to Km 380.00 (NH-54)
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